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Report of the Joint Committee in the matter of Original Application No.513 of 2023;
Sandecp &Anr. Versus Union of India & Ors. In compliance to the orders of Hon’ble
NGT dated 26/09/2024.

1.0. Background:

The matter is related to the grievance of the applicant that respondent nos. 5 to 102 brick kilns
were operating in District Kaithal, Haryana adjacent to NCR region and were not complying with

the environmental norms.

The Joint Committee constituted earlier vide Hon'ble NGT Order dated 23/08/2023 submitted its
report on 27/03/2024, which was considered by Hon’ble NGT on 26/09/2024. Hon'ble NGT while
Qisposing off the matter has directed vide order dated 26/09/2024 (Annexure-1), as follows:

Para 11: ““Hence, the original application is disposed of, directing the Joint Committee formed by
the Tribunal by order dated 23.08.2023 10 carry out the inspection of these brick kilns in the month
of December 2024 and to ascertain if the brick kilns are complying with all the norms and submit
a fresh report before the Registrar General of the Tribunal in the last week of January 2025. If it

is found necessary, matter will be listed for consideration before the Bench."

2.0. Compliance Report of the Joint Committee:

The Joint Committee constituted earlier vide order dated 23/08/2023 was dirccted to carry out the
inspection of these brick kilns in the month of December 2024 and to ascertain if the brick kilns

are complying with all the norms and submit a fresh report

CPCB Member Shri Suneel Dave, Scientist ‘F’, CPCB Regional Directorate, in the Joint
Committee constituted earlier superannuated on 30/06/2024 and hence he was replaced by Dr.

Narender Sharma, Scientist ‘F’, CPCB Regional Directorate, Chandigarh.

According to the information provided by HSPCB Regional Office, Kaithal, there are total 97
brick kilns in the area. Out of these, 10 kilns have been dismantled, 2 have been closed by the

SPCB, and 2 have closed on its own, leaving 83 brick kilns able to be operational.
The list of all 97 brick kilns located in Kaithal is given in following Table 1:

Table 1: List of 97 brick kilns located in Kaithal alongwith dates of Inspection

Respondent No, | Name & Address of Brick Kiln Date of inspection
(As per NGT
Order) _
5 Aggarwal B.K.O, Balwanti, Kaithal N 25.12.2024
6 Gupta Bhatta Company, Village Sirta Dera, Siwan, Dismantled
Kaithal =

7 . Jai Jawala Bricks Kiln, Dewal, Kaithal Dismantled

8 Super Bricks Industries, Vill. Keorak, Kaithal 25.12.2024

- 9 Krishna Brick Kiln, Sirta Road,Manas, Distt Kaithal. 23.12.2024
10 ‘Shiv Bhatta Vill. Sajuma Distt. Kaithal 23.12.2024

1 Ganesh Bricks Co., Vill Keorak, Distt Katihal 28.12.2024

12 Taj Bricks Company, Vill. Keorak, Kaithal 25.12.2024

13 Shiv Shankar Bhatta Co., Vill Harsola, Distt Kaithal. 24.12.2024

Fraos Fer
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14 Sangam Gram Udyog Mandal, Village Titram, kaithal | 24.1_2.20L ]
15 Ganpali Bhatta Company, Vill. Deora, Kaithal | 25.12.2024
16 Bharat Bricks [ndustrics, Keorak, Kaithal 25.12.2024
17 Jui Hanuman Bhattha Co., Village Manas, Kaithal 23.12.2024
18 Jai Baba Raj Puri Bhatta Co., Village Padla, kaithal 23.12.2024
19 Nihal Giri Jee Bhatta Company, Guhna, Kaithal 23.12.2024
20 Jai Mahavir Brick Kiln Gadhi Padla 23.12.2024
21 Parwati Bhatta Company, Vill. Baba Ladana, Kaithal 23.12.2024
22 Shiv Shanker Bhatta Company, Vill. Sirta, Kaithal 23.12.2024
23 Bajrang Bhatta Co Deora 25.12.2024
24 Suraswati Bricks co.. Vill Sujuma . Kaithal Dismantled
25 Ridhi Sidhi Bhatta CO., Village Deora, Kaithal 25.12.2024
20 Baba Rajpuri Bhatta Co.,VPO Manas, Dislt Kaithal 23.12.2024
27 Maa Bhagwati Bhatta Company, Mago Majri, Kaithal 23.12.2024
28 Vishkarma Bhatta Company, Village Harsola, Kaithal 24.12.2024
29 Jai Durga Bhatta Company, Harsola, kaithal 24.12.2024
30 Maha Shakti Bhatta Co., Vill Dohar,Distt Kaithal. '25.12.2024 ,
K} Om Bricks Company, Village Harsola, Kaithal 24.12.2024
32 Shri Shyam Bricks Co, Kathwar, Kaithal 25.12.2024
33 Sihag Bhatta Co., Village sajuma, Kaithal B 23.12.2024
34 Raghbir Bricks Co., Vill. Chousala, Kaithal 24.12.2024
35 Saharan Bhatta Co., Matour, Kaithal 24,12,2024
36 Shri Ram Bricks Company, Vill. Badsikri Kalan, 24.12.2024
Kaitha!
37 Saraswati Gram Udyog mandal, Village Kailram, 24.12.2024
Kaithal
38 | Surya Bhatta Co._Vill. Batta, Kaithal 24.12,2024
39 Jai Jawla Bhatta, Vill. Balu, Kaithal 24.12.2024
40 Jai Siya Ram Bhata Co., Village Batta, Kaithal 24.12.2024
41 Balaji Bhatta Company, Vill. Chousala, Kaithal 24.12.2024
42 Shri Salasarji Bhatta Co,,batta,kailram,kalayat, kaithal. 24.12.2024
43 Baba Rajpuri Bhatta Co., Vill Batta, Distt Kaithal 24.12.2024
44 Saraswati Bricks Co., Wazir nagar, Kaithal. 24.12.2024
45 Pannu Bricks, Village Ballu, Kaithal 24.12.2024
46 Mittal Trading Company, Village SamadhaUrlana, Dismantled
Cheeka, Kaithal
47 Kanwar Bhatta, Vill Kheri Gulam Ali, TehSiwan,Distt Dismantled
Kaithal.
48 Rama Bricks Industries Village Dohar District Kaithal 25.12.2024 o
49 Saraswati Bhatta Company, Village Malikpur, Kaithal 25.12.2024
50 Jai Durga Bricks Company, vill. Dulyani, Kaithal 26.12.2024
51 Ganesh Bhatta Company, Village Buchi, Kaithal 26.12.2024
52 Shakti Bricks Co., Village Pundri, Kaithal 26.12.2024
53 Ajit Gram Udyog Mandal VPOHabriKaithal 26.12.2024
54 Jai Bharat Gram Udyog Mandal, Pundri, Kaithal 26.12.2024
55 Shiva Bricks Ahmadpur, Tehsil Pundri, Kaithal 26.12.2024
56 Shankar Bhatta Co., Vill Pilni, Distt Kaithal, 26.12.2024
57 Shiv Shakti Bricks Company, VPO Habri, Kaithai 26.12.2024
58 Maruti Bhatta Company, Village Pilni, Kaithal 26.12.2024
59 Sai Bhatta Co. Vill. Siml: Kaithal 26.12,2024
61 Jagatguru Bramanand Bricks Co., Habri, Kaithal 26.12.2024
62 Sacha Satguru Bhatta Co., Vill. Guliyana, Kaithal 28.12.2024
63 Vijay Bhatta Company, Kotra, Kaithal . Closed on its own
64 Shree Balaji Bhatta Company, Vill, Bhana, Kaithal Dismantled
65 Sh|:v S}?anlfar Gra.m Udyog Mandal,,Dhand Raod Kheri 28.12.2024
Raiwali, Distt Kaithal.
66 Shiv“Shakti Bhatta Co., Vill Bhana, Distt Kaithal 27.12.2024
67 Balaji Gram Udyog Mandal, Bhana, Kaithal 27.12.2024
68 Luxmi Gram Udyog Mandal, Bhana, Kaithal 28.12.2024 |
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[

69 Hanuman Bhatta Company Pundri, anana Road Vill. 27.12,2024
- Bhana, Kaithal i
70 Bajrang Bhatta Co.,Vill. Kotra, Distt Kaithal 28.12.2024
o Rana Bhatta Co., Vill Rajound ,Distt Kaithal. 18.01.2025
72 Bharat Bhatta Co., Village Kithana, Kaithal Dismantled
73 Jagdamba Bhatta Co. Vill. Kotra, Kaithal 28.12.2024
74 _Shri Balaji Bricks Kiln, Vill. Rohera, kaithal 28.12.2024
75 Shree Lakshmi Bhatta Co, Rajound, Kaithal 28.12.2024
76 Jai Jagdamba Bhatta Co., Vill Sherda, Distt Kaithal 28.12,2024
77 Jai Bajrangbali Bhatta Co., Rajound, Kaithal 28.12.2024
78 Jai Durga Bhatta Co., (Old name Krishan Murari) Closed by Board
Village Kithana. Kaithal
79 Om Shanti Bricks Company 28.12.2024
Village Kithana
80 Shree Ram Bhatta Kithana - 28.12.2024
81 Gopal Bhatta Co. VPO Pabnawa,Distt.Kaithal $26.12.2024
82 Haryana Bhatta Co., Chandlana, Distt Kaithal 26.12.2024
83 Aggarwal Bricks Company, Vill. Sakra, Kaithal 26.12.2024
84 Amar Gram Udyog Mandal. Vill. Chandlana, Kaithal 26.12.2024
85 Nirmal Bhatta Co., VPO Ahun, Pundri, Kaithal Dismantled
86 Hindustan Bhatta Company., Vill Chandlana, Distt 26.12.2024
Kaithal
87 Swami Bhatta Co., Village Kaul, Kaithal 26.12.2024
88 Ganesh Bhatta Co., Vill Pabnawa, Distt Kaithal 26.12.2024
89 M/S Hanuman Bhatta Co., Vill Khrak pandav , Distt Dismantled
Kaithal
90 Jai shree Ram Bhatta CO, Pharal, Kaithal 26.12.2024
91 Jai Jagdamba Bhatta Co., Vill Pharal, Distt Kaithal Dismantled
92 Guru BrahamanandGram Udyog Mandal, Kaul, Kaithal Closed on its own
93 Maa Durga Bhatta Co, Pharal 26.12.2024
94 Shankar Building Service, Village Gulha, Kaithal 27.12.2024
95 Pawan Kumar BKO, Vill. Bhuna, Kaithal B 27.12.2024
96 Surinder Kumar BKO, Mahmood Pur, Kaithal 27.12.2024
97 Ram Sarup Mittal BKO, Vill. Sadarheri, Kaithal 27.12.2024
98 Ram Swarup BKO, Vill. Sadarheri, Kaithal - 27.12.2024
- 99 Joginder Singh BKO, Village Azimgarh, Kaithal 27.12.2024
100 Jain Bricks Traders, Vill, Balbehra, Kaithal 27.12.2024
101 Jai Durga Bhatta Company, Kamheri 27.12.2024
T 102 Jai Shiv Shankar Bhole BKO, Bhagal, Checka, Kaithal 27.12.2024

The joint committee comprising of Dr. Narender Sharma, Scientist ‘F’, CPCB Regional
Directorate, Chandigarh and Dr. Satish Kumar, Scientist ‘B’, Regional Office, HSPCB, Kaithal
with the assistance of other officials of CPCB Regional Directorate, Chandigarh and HSPCB
Regional Office, Kaithal inspected 83 brick kilns during the period from 24/12/2024 to
18/01/2025. Inspection reports of 83 nos. of brick kiln inspected by joint committee are enclosed

herewith as Annexure-2.

RS
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3.0. Findings of the Joint Committee:

The findings of the inspections carried out by the Joint Committec, are as follows:

1.

During inspection, Out of 83 brick kilns, active firing was observed in 68 Nos. brick kilns. 15
kilns were not having active fire but were found to be compliant with physical par'ameters
as per MoEF&CC notification dated 22.02.2022 i.e. all of them were having Zig-Zag

technology, having effective fugitive dust emission control measures, paved roads etc.

04 nos. brick kilns namely i) M/s Sihag Bhatta Co., Village Sajuma, Dist. Kaithal, ii) M/s
Saraswati Gram Udyog Mandal, Village Kailram, Dist. Kaithal, iii) M/s Swami Bhatta
Co., Village Kaul, Dist. Kaithal and iv) M/s Surya Bhatta Co., Village Batta, Dist. Kaithal
were found using illegal fuel during inspection. Closure Action has been taken against these
04 brick kilns by Haryana State Pollution Control Board. Copies of the Closure orders are

attached as Annexure-3.

The 64 Nos. operational brick kilns which werc observed with active firing using permitted
fuel were also found to be in compliance with the MoEF & CC notification dated 22.02.2022.
All of them were found to be operating with Zig-Zag technology, having effective fugitive
dust emission control measures, paved roads, and utilizing ash in brick making within their

premises.

. The 15 Nos. brick kilns which were not in operation during inspection and were revisited by

HSPCB Member again on 6", 7" and 10" March 2025 and were found non-operational, as
confirmed by Regional Officer, HSPCB, Kaithal,

The details of facilities provided by the brick kilns with regard to portholes are summarized in
Annexure-4. CPCB’s “Guidelines on Methodologies for Source Emission Monitoring”, 2012.
mention that “Sometimes it may so happen for existing chimneys that sufficient physical
chimney height is not available for desired sampling locations. In such cases additional
traverse points shall be taken as explained at section 1.3 of the Guidelines.” Further with
reference to the number of portholes, it is mentioned in the CPCB’s Guidelines that “The pitot
tubes commercially available in the country generally do not exceed 2 meter in leng_lh. Any
points on the horizontal cross- section of a stack (chimney) along any diameter can be
measured for flow by the pitot tube, if the point is approachable. Inserted pitot tube through
the sampling port (hole) for stacks with diameter less than 2m. Minimum two (mutually
orthogonal) sampling ports are required in a circular chimney, so that full stack cross-
sectional area can be covered for measurements. For stacks having diameter between 2 and 4
meters, two mutually orthogonal sampling ports are to be increased to four by providing

additional sampling ports at diametrically opposite position, 1o the first two sampling ports”

7 _/_/; Ve %q& \,,‘-rf
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6. The permissible limits of particulate matter as per MoEF&CC Notification dated 22/02/2022
is 250 mg/Nm?. HSPCB, as the nodal agency in the matter, is submitting a separate report
on brick kilns regarding compliance with the prescribed norms of particulate matter in stack

emissions, after conducting sampling and monitoring.

It is humbly submitted that the above report of the Joint Committee may be considered and taken
on record by the Hon'ble National Green Tribunal,

e
P o
'(\/ | .f\,'/:"iﬁ}m\ ?\{ @“ . ﬁ\m \
Dr. Satisly immi'- Dr. Nurendbr Sharma

Scientist ‘B’ Scientist ‘F’

Regional Office, HS®PPCB, Kaithal CPCB, Regional Directorate, Chandigarh

Date: April 08, 2025
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Item No. 13 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 513/2023
Sandeep Applicant

Versus
Union of India & Ors. Respondent(s)

Date of hearing: 26.09.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Rahul Khurana, Adv. for HSPCB

Respondent: Mr. Prasenjeet Mohapatra & Mr. Rajasmit Mondal, Advs. for MOEF&CC
(Through VC)
Mr. Srinivas Vishven, Adv. for CPCB (Through VC)
Mr. Shyam Singh Chauhan, Mr. Ishwar Singh Rathore, Ms. Anchal
Bansal & Mr. Rishabh Panchal, Advs. for R- 5, 8,9, 11, 12, 14 to 19, 21,
22, 26, 27, 32, 34, 35, 37, 39, 44, 48 to 53, 55, 57, 58, 65, 66, 68 to 71,
81, 82, 84, 86, 88, 90, 94 to 98, 100 & 102

ORDER

1. In this original application, grievance of the applicant was that
respondent nos. 5 to 102 brick kilns were operating in District Kaithal,
Haryana adjacent to NCR region and were not complying with the

environmental norms.

2. Tribunal having regard to the allegation, by order
dated 23.08.2023 had constituted a Joint Committee with a direction to
the Committee to ascertain the truthfulness of the allegations and to file
the report including details of the number of brick kilns operating in the
area concerned and their compliance with Consent To Operate (CTO)

including their operation as per Graded Response Action Plan (GRAP).
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3. Joint Committee had earlier submitted the status report dated
31.10.2023 disclosing the random visit of 20 brick kilns by Committee

between 06.10.2023 to 11.10.2023 when brick kilns were not operating.

4. Hence, Tribunal by order dated 01.11.2023 had granted further
eight weeks' time to the Committee to file a fresh report on compliance of

emissions and other conditions as stipulated in the consent order.

5. Joint committee, thereafter, had submitted the report dated
03.01.2024 disclosing that it had undertaken the visit of 97 brick kilns
between 06.10.2023 to 29.12.2023. The exercise of inspecting all the
brick kilns was not completed. Hence, further time was granted to the

Committee.

6. In the order dated 08.01.2024, the tribunal had also taken note of
the conditions stipulated in the Notification dated 22.02.2022 issued by
MoEF&CC and had directed the Joint Committee to disclose the status

of compliance of those conditions by concerned brick kilns.

7. The joint committee has filed the final report on 27.03.2024

reflecting the compliance status of respondent nos. 5 to 102 brick kilns

as under:
Respondent | Name & Date of Analysis | Analysis Results | Prescribe | Latest status
No. Address of sampling report report date | as SPM | d limits
BKO Number (mg/ of SPM
m3) (mg/m3)
5 Aggarwal 22.02.2024 HTH/EP/ | 28.02.2024 73.4 250 Complying
B.K.O, 2402220
Balwanti, 32
Kaithal
6 Gupta Bhatta NA NA NA NA NA Dismantled
Company,
Village Sirta
Dera, Siwan,
Kaithal
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7 Jai Jawala NA NA NA NA NA Dismantled
Bricks Kiln,
Dewal, Kaithal

8 Super Bricks 22.02.2024 HTH/EP/ | 28.02.2024 117.98 | 250 Complying
Industries, 2402220
Vill. Keorak, 29
Kaithal

9 Krishna Brick 19.12.2023 1018 27.12.2023 23.1 250 Complying
Kiln, Sirta
Road,Manas,
Distt Kaithal.

10 Shiv Bhatta NA NA NA NA NA Complying &
Vill. Sajuma non-
Distt. Kaithal operational

11 Ganesh Bricks 22.02.2024 HTH/EP/ | 28.02.2024 125.36 | 250 Complying
Co., Vill 2402220
Keorak, Distt 31
Katihal

12 Taj Bricks 23.02.2024 | HTH/EP/ | 29.02.2024 117.4 | 250 Complying
Company, Vill. 2402230
Keorak, 24
Kaithal

13 Shiv Shankar 28.02.2024 HTH/EP/ 07.03.2024 111.32 250 Complying
Bhatta Co., 2402290
Vill Harsola, 36
Distt Kaithal.

14 Sangam Gram 28.02.2024 HTH/EP/ | 07.03.2024 99.39 250 Complying
Udyog Mandal, 2402290
Village Titram, 31
kaithal

15 Ganpati 22.02.2024 HTH/EP/ | 28.02.2024 114.78 | 250 Complying
Bhatta 2402220
Company, Vill. 30
Deora, Kaithal

16 Bharat Bricks 29.02.2024 HTH/EP/ 07.03.2024 140.82 250 Complying
Industries, 2403010
Keor ak, 66
Kaithal

17 Jai Hanuman 19.12.2023 1019 27.12.2023 28.9 250 Complying
Bhattha Co.,
Village Manas,
Kaithal

18 Jai Baba Raj 01.03.2024 HTH/EP/ | 09.03.2024 119.05 | 250 Complying
Puri Bhatta 2403021
Co., Village 26
Padla, kaithal

19 Nihal Giri Jee 19.12.2023 1020 27.12.2023 126.6 250 Complying

Bhatta
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Company,
Guhna, Kaithal

20 Jai Mahavir 01.03.2024 HTH/EP/ | 09.03.2024 131.19 | 250 Complying
Brick Kiln 2403021
Gadhi Padla 24

21 Parwati Bhatta 01.03.2024 HTH/EP/ 09.03.2024 97.12 250 Complying
Company, Vill. 2403021
Baba Ladana, 27
Kaithal

22 Shiv Shanker 14.12.2023 1016 20.12.2023 35.3 250 Complying
Bhatta
Company, Vill.
Sirta, Kaithal

23 Bajrang 02.03.2024 HTH/EP/ | 09.03.2024 116.73 | 250 Complying
Bhatta Co 2403040
Deora Deora 41

24 Saraswati NA NA NA NA NA Dismantled
Bricks co.. Vill
Sajuma ,
Kaithal

25 Ridhi Sidhi NA NA NA NA NA Closed by its
Bhatta CO., own
Village Deora,
Kaithal

26 Baba Rajpuri 19.12.2023 1021 27.12.2023 26.8 250 Complying
Bhatta
Co.,VPO
Manas, Distt
Kaithal

27 Maa Bhagwati 01.03.2024 HTH/EP/ | 09.03.2024 108.41 | 250 Complying
Bhatta 2403021
Company, 23
Mago Majri,
Kaithal

28 Vishkarma 28.2.2024 HTH/EP/ | 07.03.2024 129.57 | 250 Complying
Bhatta 2402290
Company, 32
Village
Harsola,
Kaithal

29 Jai Durga 28.02.2024 HTH/EP/ | 07.03.2024 107.36 | 250 Complying
Bhatta 2402290
Company, 37
Harsola,
kaithal

30 Maha Shakti 02.03.2024 HTH/EP/ | 09.03.2024 118.4 250 Complying
Bhatta Co., 2403040

Vill
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Dohar,Distt 43
Kaithal.
31 Om Bricks 28.02.2024 HTH/EP/ | 07.03.2024 103.36 | 250 Complying
Company, 2402290
Village 33
Harsola,
Kaithal
32 Shri Shyam 24.02.2024 HTH/EP/ | 29.02.2024 129.06 | 250 Complying
Bricks Co, 2402240
Kathwar, 22
Kaithal
33 Sihag Bhatta 01.03.2024 HTH/EP/ 09.03.2024 108.44 250 Complying
Co., Village 2403021
sajuma, 25
Kaithal
34 Raghbir Bricks 27.02.2024 HTH/EP/ | 06.03.2024 119.01 | 250 complying
Co., Vill. 2402280
Chousala, 37
Kaithal
35 Saharan 27.02.2024 HTH/EP/ | 06.03.2024 102.99 | 250 Complying
Bhatta Co., 2402280
Matour, 38
Kaithal
36 Shri Ram 26.02.2024 HTH/EP/ 05.03.2024 122.38 250 Complying
Bricks 2402270
Company, Vill. 40
Badsikri
Kalan, Kaithal
37 Saraswati 26.02.2024 HTH/EP/ | 05.03.2024 120.84 | 250 Complying
Gram Udyog 2402270
mandal, 45
Village
Kailram,
Kaithal
38 Surya Bhatta 27.02.2024 HTH/EP/ | 06.03.2024 132.77 | 250 Complying
Co. Vill. Batta, 2402280
Kaithal 35
39 Jai Jawla 26.02.2024 HTH/EP/ | 05.03.2024 108.06 | 250 Complying
Bhatta, Vill. 2402270
Balu, Kaithal 43
40 Jai Siya Ram 27.02.2024 HTH/EP/ | 06.03.2024 130.69 | 250 Complying
Bhatta Co., 2402280
Village Batta, 36
Kaithal
41 Balaji Bhatta 26.02.2024 HTH/EP/ | 05.03.2024 148.38 | 250 Complying
Company, Vill. 2402270
Chousala, 41
Kaithal
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42 Shri Salasarji 27.02.2024 HTH/EP/ 06.03.2024 116.34 250 Complying
Bhatta 2402280
Co.,batta, kailr 33
am, kalayat,
kaithal.

43 Baba Rajpuri 27.02.2024 HTH/EP/ | 06.03.2024 101.75 | 250 Complying
Bhatta Co., 2402280
Vill Batta, 34
Distt Kaithal

44 Saraswati 26.02.2024 HTH/EP/ | 05.03.2024 97.92 250 Complying
Bricks Co., 2402270
Wazir nagar, 42
Kaithal.

45 Pannu Bricks, 26.02.2024 HTH/EP/ | 05.03.2024 99.05 250 Complying
Village Ballu, 2402270
Kaithal 44

46 Mittal Trading NA NA NA NA NA Dismantled
Company,
Village
Samadha
Urlana,
Cheeka,
Kaithal

47 Kanwar NA NA NA NA NA closed on its
Bhatta, Vill own
Kheri Gulam
Ali, Teh
Siwan,Distt
Kaithal.

48 Rama Bricks 02.03.2024 HTH/EP/ | 09.03.2024 139.4 250 Complying
Industries 2403040
Village Dohar 40
District Kaithal

49 Saraswati 02.03.2024 HTH/EP/ | 09.03.2024 111.81 | 250 Complying
Bhatta 2403040
Company, 42
Village
Malikpur,
Kaithal

50 Jai Durga NA NA NA NA NA Closed by its
Bricks own
Company, vill.
Dulyani,
Kaithal

51 Ganesh Bhatta NA NA NA NA NA Complying &
Company, non-
Village Buchi, operational
Kaithal

52 Shakti Bricks NA NA NA NA NA Complying &

Co., Village

non-

6
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Pundri, Kaithal operational
53 AJIT GRAM 25.02.2024 HTH/EP/ | 29.02.2024 107.14 | 250 Complying
UDYOG 2402260
MANDAL VPO 06
HABRI
KAITHAL
54 Jai Bharat NA NA NA NA NA Complying &
Gram Udyog non-
Mandal, operational
Pundri, Kaithal
55 Shiva Bricks 25.02.2024 HTH/EP/ 29.02.2024 187.25 250 Complying
Ahmadpur, 2402260
Tehsil Pundri, 08
Kaithal
56 Shankar 25.02.2024 HTH/EP/ 29.02.2024 151.23 250 Complying
Bhatta Co., 2402260
Vill Pilni, Distt 09
Kaithal.
57 Shiv Shakti 25.02.2024 HTH/EP/ | 29.02.2024 139.76 | 250 Complying
Bricks 2402260
Company, 07
VPO Habri,
Kaithal
58 Maruti Bhatta 23.02.2024 HTH/EP/ | 28.02.2024 139.51 | 250 Complying
Company, 2402230
Village Pilni, 30
Kaithal
59 Sai Bhatta NA NA NA NA NA Complying &
Co.,Vill. Siral, non-
Kaithal operational
61 Jagatguru NA NA NA NA NA closed by
Bramanand Board
Bricks Co.,
Habri, Kaithal
62 Sacha Satguru NA NA NA NA NA closed by
Bhatta Co., Board
Vill. Guliyana,
Kaithal
63 Vijay Bhatta NA NA NA NA NA closed on its
Company, own
Kotra, Kaithal
64 Shree Balaji NA NA NA NA NA dismantled
Bhatta
Company, Vill.
Bhana, Kaithal
65 Shiv Shankar 24.02.2024 HTH/EP/ 29.02.2024 162.78 | 250 Complying
Gram Udyog 2402240
Mandal.,Dhan
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d Raod Kheri 21
Raiwali, Distt
Kaithal.

66 Shiv Shakti 23.02.2024 HTH/EP/ | 28.02.2024 122.64 | 250 Complying
Bhatta Co., 2402230
Vill Bhana, 28
Distt Kaithal

67 Balaji Gram 23.02.2024 HTH/EP/ | 28.02.2024 72.55 250 Complying
Udyog Mandal, 2402230
Bhana, Kaithal 27

68 Luxmi Gram 23.02.2024 HTH/EP/ | 28.02.2024 190.73 | 250 Complying
Udyog Mandal, 2402230
Bhana, Kaithal 26

69 Hanuman 23.02.2024 HTH/EP/ | 28.02.2024 143.65 | 250 Complying
Bhatta 2402230
Company 25
Pundri,
Rajound Road
Vill. Bhana,
Kaithal

70 Bajrang 27.02.2024 | HTH/EP/ | 06.03.2024 105.23 | 250 Complying
Bhatta 2402280
Co.,Vill. Kotra, 39
Distt Kaithal

71 Rana Bhatta 28.02.2024 HTH/EP/ 07.03.2024 117.65 250 Complying
Co., Vill 2402290
Rajound ,Distt 35
Kaithal.

72 Bharat Bhatta NA NA NA NA NA closed on its
Co., Village own
Kithana,
Kaithal

73 Jagdamba 28.02.2024 HTH/EP/ | 07.03.2024 145.23 | 250 Complying
Bhatta Co. 2402290
Vill. Kotra, 34
Kaithal

74 Shri Balaji NA NA NA NA NA Dismantled
Bricks Kiln,
Vill. Rohera,
kaithal

75 Shree Lakshmi NA NA NA NA NA Complying &
Bhatta Co, non-
Rajound, operational
Kaithal

76 Jai Jagdamba 23.02.2024 HTH/EP/ | 28.02.2024 87.32 250 Complying
Bhatta Co., 2402230
Vill Sherda, 29
Distt Kaithal
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77

Jai Bajrangbali
Bhatta Co.,
Rajound,
Kaithal

NA

NA

NA

NA

NA

Complying &
non-
operational

78

Jai Durga
Bhatta Co.,
(Old name
Krishan
Murari) Village
Kithana,
Kaithal

NA

NA

NA

NA

NA

closed by
Board

79

Om Shanti
Bricks
Company
Village
Kithana

01.03.2024

HTH/EP/
2403021
22

09.03.2024

96.81

250

Complying

80

Shree Ram
Bhatta
Kithana

01.03.2024

HTH/EP/
2403021
21

09.03.2024

101.63

250

Complying

81

Gopal Bhatta
Co. VPO
Pabnawa,Distt
.Kaithal

24.02.2024

HTH/EP/
2402240
26

29.02.2024

160.98

250

Complying

82

Haryana
Bhatta Co.,
Chandlana,
Distt Kaithal

24.02.2024

HTH/EP/
2402240
20

29.02.2024

153.33

250

Complying

83

Aggarwal
Bricks
Company, Vill.
Sakra, Kaithal

NA

NA

NA

NA

NA

Complying &
non-
operational

84

Amar Gram
Udyog Mandal.
Vill.
Chandlana,
Kaithal

24.02.2024

HTH/EP/
2402240
23

29.02.2024

174.4

250

Complying

85

Nirmal Bhatta
Co., VPO
Ahun, Pundri,
Kaithal

NA

NA

NA

NA

NA

closed on its
own

86

Hindustan
Bhatta
Company., Vill
Chandlana,
Distt Kaithal

NA

NA

NA

NA

NA

Complying &
non-
operational

87

Swami Bhatta
Co., Village
Kaul, Kaithal

NA

NA

NA

NA

NA

closed on its
own
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88 Ganesh Bhatta 24.02.2024 HTH/EP/ | 29.02.2024 119.1 250 Complying
Co., Vill 2402240
Pabnawa, 24
Distt Kaithal

89 M/S Hanuman NA NA NA NA NA Dismantled
Bhatta Co.,
Vill Khrak
pandav , Distt
Kaithal

90 Jai shree Ram 24.02.2024 HTH/EP/ 29.02.2024 158.51 250 Complying
Bhatta CO, 2402240
Pharal, Kaithal 25

91 Jai Jagdamba NA NA NA NA NA Dismantled
Bhatta Co.,
Vill Pharal,
Distt Kaithal

92 GURU NA NA NA NA NA closed on its
BRAHAMANAN own
D GRAM
UDYOG
MANDAL,
Kaul, Kaithal

93 Maa Durga NA NA NA NA NA closed on its
Bhatta Co, own
Pharal

94 Shankar 28.02.2024 HTH/EP/ | 07.03.2024 121.29 | 250 Complying
Building 2402290
Service, 30
Village Gulha,
Kaithal

95 Pawan Kumar 29.02.2024 HTH/EP/ 07.03.2024 123.02 | 250 Complying
BKO, Vill. 2403010
Bhuna, Kaithal 65

96 Surinder 29.02.2024 HTH/EP/ 07.03.2024 139.66 | 250 Complying
Kumar BKO, 2403010
Mahmood Pur, 62
Kaithal

97 Ram Sarup 15.12.2023 1017 20.12.2023 225.2 250 Complying
Mittal BKO,
Vill. Sadarheri,
Kaithal

98 Ram Swarup 29.02.2024 HTH/EP/ | 07.03.2024 118.02 | 250 Complying
BKO, Vill. 2403010
Sadarheri, 64
Kaithal

99 Joginder Singh 29.02.2024 HTH/EP/ 07.03.2024 125.39 | 250 Complying
BKO, Village 2403010
Azimgarh,

10
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Kaithal 63
100 Jain Bricks 29.02.2024 HTH/EP/ 07.03.2024 113.13 | 250 Complying
Traders, Vill. 2403010
Balbehra, 60
Kaithal
101 Jai Durga NA NA NA NA NA closed by
Bhatta Board
Company,
Kamheri
102 Jai Shiv 29.02.2024 HTH/EP/ 07.03.2024 109.21 250 Complying
Shankar Bhole 2403010
BKO, Bhagal, 61
Cheeka,
Kaithal
8. The conclusions of the joint committee is as follows:

o “Compliance status of brick kilns have been verified by HSPCB
after submission of compliance status by the non-complying

brick kilns at the time of sampling.

e All 76 brick kilns are found complying as per the notification
dated 22.02.2022 issued by MoEF&CC. All of them are
operating on Zig-Zag technology, have adequate emission
monitoring facility i.e. portholes and platforms, have adequate
fugitive dust emission control measures, provided paved roads

and practicing in-house utilisation of ash in brick making.”

0. As per the aforesaid report, 76 brick kilns were found to be
complying with the Notification dated 22.02.2022 issued by MoEF&CC
and had adopted the Zig-Zag technology with adequate emission

monitoring facility.

10. Learned Counsel appearing for HSPCB has submitted that brick
kilns are presently closed because of the rainy season and they will again
start operation in the month of November 2024. On fresh starting of work

after the rainy season, brick kilns are required to comply with all the

11
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environmental norms and they cannot be permitted to carry out the work

without complying with the same.

11. Hence, the original application is disposed of, directing the Joint
Committee formed by the Tribunal by order dated 23.08.2023 to carry
out the inspection of these brick kilns in the month of December 2024
and to ascertain if the brick kilns are complying with all the norms and
submit a fresh report before the Registrar General of the Tribunal in the
last week of January 2025. If it is found necessary, matter will be listed

for consideration before the Bench.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
September 26, 2024
Original Application No. 513/2023
JG..

12
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

; Sr. No. | i

;Hame&.ﬁddmruf t':n-.- Brick Kilns Emf: H.&J,.l.'l' pql' R-k-00 Wi '

| | Ba)raards | Kostha)
Lnngltul:l'E;Latitudu _ : | 29.¢911%] J_ }J‘E Ll :f':f l-{EL___

"Date of Inspection 25z 2eny

[Zig-Zag status ed F

Brick Kiln having consent

e yaid Ll 31for/aro2t

Brick Kiln having production ;
capacity declared/ mentioned in f'ﬂ Db ¢ f:dl.}'-l-'g__
consent
' Brick Kiln having Adequate
Monitoring Facility Y/N .&chl

‘Status of Pothole as per guidelines y

Status of Platform as per guidelines | Yo W,
Type of Fuel | 1 1 Coal , Ageo waste f.e feansnd- Chee
I
Fugitive dust emission control A ade L o '
measures | wagey s J o e wil
In-house utilisation af ash in brick |
making ‘ -4
“Paving of roads =1 51 B | 4 o)
Covering of trucks Y4 - =
LA Dusng. +he Uit ke Blick
T Bin sond  4n 6 et b
|

L e el

»?
\ )
@; AY » (¢¥.

7

: f@’,df % ﬁ . N BL
signature with Date signature with Date and 1.5\'
The representative of the unit Mame of the Inspecting Officer

A5t ) A%
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

~ Sr. No.

Name & Address of the Brick Kilns | 0 [¢ Sy P Bl Tocdusiied
ui'l ku'r"iﬂ_k_. : e 0 L0}

Longitude/Latitude 19. |
1890, 6 U yfy
Date of Inspection 2_5:“ 2.{ 30 9 |
Zig-Zag status T g _[' N i i
Brick Kiln having consent E A v al? d “bﬂl oy II' a1 1’3" -'lﬂ
f
Brick Kiln having production C ,
capacity declared/ mentioned in 15000 H“#% /‘ ‘J-:‘_:L‘__
| consent
Brick Kiln having Adequate
Monitoring Facility Y/N 4
Status of Pothole as pﬁrimﬂinm :}

Status of Platform as Eer_grlidﬂlinas 1

Type of Fuel Lo0), Zaps wy'l aust

Fugitive dust emission control ; S - e |

measures Wal | Efpnlid- v lime St |
' :’:I:::;ugsa'utmmtiun of ash in brick | e
' Paving of roads '

<+

Covering of trucks -H—ff‘? T -

' Ramarks .

—Diting e usi't ke Bride
Filn 4w v speretim

phhef— B, o A

; o

Signature with Date Signature with and ﬂ'ﬁ.)

The representative of the unit Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application

No. 513/2023 Sandeep & Anr. Applicant(s) Versus Unien of India & Ors

i Sr. No,

"Name & Address of the Brick Kilns

Mana & , Maras Koud by ot

| Loncitude/Latitude iﬂ-%ﬂlnﬂ?—:, 16 3-3551@--
' Date of Inspection 33 1230 14
“Zig-Zag status Jes

Brick Kiln having consent e

L,_fj’,'_.;. 2l o3 e 2+

"Brick Kiln having production
capacity declared/ menticned in
consent

1§00 M rb‘—a_.

Brick Kiln having Adequate
| Monitoring Facility Y/N

Ady s

“Status of Pothole as per guidelines

Status of Platform as per guidelines

Adeyat

Type of Fuel

Coal £ Blomam-

Fugitive dust emission control
measures

S?mhk,lhg ”E Ly adey

In-house utilisation of ash in brick

making e
' Paving of roads P 1
I .

Covering of trucks Cs |

Remarks

— H
AHAN Y

Signature with Date
The representative of the unit

A% A
with Date and
of the Inspecting Officer

e ——

—_—
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Joint inspection Parforma for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

~ Sr.No.

Name & Address of the Brick Kilns

Mls ShiV Bhatta vill.
Spuma Optt Hﬂn'—l’lnLTL

Longitude/Latitude

IH My B9y
|

Date of Inspection

' _ﬂ'g_-fag status

E—E{;.‘lfla vy
|

Brick Kiln having consent

44

Brick Kiln having production
capacity declared/ mentioned in
consent

Vo valid 71 21[05] 2008

m—

Brick Kiln having Adequate [y sy /. J
Monitoring Facility Y/N

Kt Nit adequate.

Status of Pothale as per guidelines

' Status of Platform as per guidelines

Nel cdefpate

]
———— e _

Net- sdojrifs

| Type of Fuel

e Qaw il et

—

Fugitive dust emission controliJ ¢ fs

meaasures

; f’!i‘w_ dr) W .E.nhI

“In-house utilisation of ash in brick
making

No Ublisetrory d) Rt yn
borge Mk gy—

' Paving of roads

' Covering of trucks

Yed

ed

| Remarks

punng Uit Rids &iln o
dn upetodion .

A
ﬂ?ﬂé{fﬁfﬁﬁ
e 9

Signature with Date
The representative of the unit

LAV
@“‘ \'}"pﬂ % B-l"lbl‘
o\ ek
Signature with Date and
Name of the Inspecting Officer



622

Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

M Prasash (Lnpeha fnmpﬂ-ﬁ_l
Wit kapsrek | [P

.-Lungltﬁﬁéfﬁtitude 19, 5”'_:-} 03I 11F: ETL .E-.Pj"-j -
Zig-Zag status ~ed ]

| Brick Kiln havlng consent g
Brick Kiln having production — ] |
capacity declared/ mentioned in

consent = i
Brick Kiln having Adequate e |

Monitoring Facility Y/N

Status of Pothole as per guidelines

‘Status of Platform as per guidelines

Type of Fuel

Fugitive dust emission control
measures

“In-house utilisation of ash in brick o e,

making Fh |
_'P_:‘:‘l;-ing of roads . ;
| Covering of trucks o A
[
Remarks = ) SRS Y S IR i

b
o] v /
:éﬁ} el =1
'l"l.-
‘;hu rd lﬁ.‘
Signature with Date re with Date and
The representative of the unit e of the Inspecting Officar
b — = — m =
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Joint inspection Parforma for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant{s) Versus Union of India & Ors

Sr. No.
Name & Address of the Brick Kilns — M[c T, Beitgc Compa ¥

Wit kesfek | povihal
Longitude/ Latitude fz__,q & 3 5 B J_;r +a '14 5}-’5‘? .

Date of Inspection . 2 (:n 2 I! 3o 3

Zig-Zag status - ~feA
' Brick Kiln having consent | 4 rﬂg_b'J -b” # / :’13/ 30 24

Brick Kiln havi'l-'l-ﬁ prud_l.iEtiun

capacity declared/ mentioned in 21000 pn E'-H 21 lez
consent ; 'LJ’JL IG ! ﬂ'ﬂlﬁ
Brick Kiln having Adequate

Menitoring Facility ¥/N ._;1,:,5

| Status of Pothole as per guidelines

Status of Platform as per guidelines E!

Fups of Fuel - r & C‘-P

= = e

Fugitiué dust emission control i ' 3 . .
ot e et SPigelng . ¥ e sa))
In-house utilisation of ash in brick S

making —deh

Paving of roads ' :[

Covering of trucks ' y

' Remarks

- A
o B

Signature with Date Signature with Date and ;[:_5‘]
The representative of the unit Mame of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns n”; ChH/V Shan k.q T QM
Co. yy1l Hovsola , oyt km“{kﬂj

'—Lnngitudirﬁtit“d'*—__ i_ci : ‘:"\1 ‘l FEFI % ) L| .?ﬂ .-:1 1
Date of Inspection ﬂx*‘”fifﬂfﬂlq

Eihgr-_fng status 1 I !

Brick Kiln having consent Hﬁ"! F r oLy d 'E}'f f 1 F—‘,-ﬂ /;4;,2?
Brick Kiln having production E:-

capacity declared/ mentioned in %00 @ il b f iﬂ‘::[
consent L = r

Brick Kiln having Adequate

Monitoring Facility Y/N =L

= e |

Status of Pothole as per guidelines | !
| Status of Platform as per guidelines IF 1
' Type of Fuel - Cﬁﬂﬁ r Q"E’ffﬂ Lop st
| .
 Fugitive dust emission control Waket uartag o bvy< S oilf
measures
' In-house utilisation of ash in brick ==

makinl:;. ¢

Paving of roads il Yoy

| Covering of trucks ' Yo,

Remarks ¥ 2 [}Hllﬂj "”“" Ur:;]“f_ e

bride, Bl gond v
LQ? e f {LJZ: &0

—

(LY B

L g , P s

7<.zL (B - \\ o

2O i f Sigmture:mnateafﬁ NNJ,T{FP)
1

Signature with Date
The representative of the unit Mame of the Inspecting Officer ;}H} 1o 2M
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5r. No.
Mame & Address of the Brick Kilns 4 [3 Cantq™ G’-"i'ﬂ'ﬂ b

Mowda) | yilege Tt gm.-#nf

Longitude/Latitude 29 .3 ¢ f’rﬁ:’r = [{ 0k 44 st
‘Date of Inspection 94 , 1o I:L:- ‘2_-4.1' ;
' Zig-Zag status ; 111l

Brick Kiln having consent ' Asd Jrd 1 2 l o f —

Brick Kiln having production E
capacity declared/ mentioned in .%,: A , ] Bpoo * ;—_.Lg_
consent = . ' h"ru.f

Brick Kiln having Adequate

Monitoring Facility Y/N Jed

Status of Pothole as per guidelines

Jed
“Status of Platform as per guidelines -
| %
Type of Fue [ﬂﬂ_ﬂ 'Em Ml st
qufal:t:fe :ust amission control bac # 7 fﬂg’i I"*.Lr o |, ¢ '“'I
‘In-house utilisation of ash in brick
making ' -:"Ffd
“Paving of roads |
~e L
‘Covering of trucks i “F o
Fes
Remarks =i ,_._‘.D”'“"'E]_ . 11? St e Hich
Fln fond 4 gegatimy

) 24-12-24 J*M GP)
Signatur

th Date A Signature with Date and ]1’)1
The represantative of the unit Mame of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

| o Pl r En Hﬂ-l-

I Name & Address of the Brick Kilns

MIS Goopati Bratts Goprey

Imapm?fx%

| Longitude/Latitude 29 86523)°, 164269687
.-DatEﬂi IHSPEEI:iDn - = = '2_5"_ 'i']_.- lﬁl"'l,
‘Zig-Zag status Yen

Brick Xiin having consent

oo, uvpls 11032524

Brick Kiln having production
' capacity declared/ mentioned in
consant

1fooe hlos f Dr‘a.‘

Brick Kiln having Adequate

Monitering Facility Y/N e
Status of Pothole as per guidelines Plap i e
Status of Platform as per guidelines ==

i Type of Fual

S — — —~
Fugitive dust emission control
measures

In-house utilisation of ash in brick
making

"Paving of roads

' Enunﬁﬁg_uf trucks

' Remarks

e I
Paued
| Couand. d _
e . el e P
g viek
L) I .
r}:':"';;-.sﬂ“'

2 -u'l
Cm: = T GEYTRN LY

Signature with Date
The reprasentative of the unit

g

re with Date and
of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Name & Mﬂrﬁ!:;r:r:ﬂ Brick Kilns MI 5__ E_i;fﬁj E " ' ¢ I-.{i.u”'sf'fi:..d
Keavode. o #4.f
Longitude/Latitude l E %‘E"J‘D g % HE}{; —
! ’ ,
Date of Inspection is—” P ,r"}‘-" er
Zig-Zagq status
<+

'Brick Kiln having consent 'gfﬁr Vedid ] B [Tg., Jb_. 21

Brick Kiln having production 1
capacity declared/ mentioned in 2000 EH-"—#‘ f -J-":j'__
consent ==
| Brick Kiln having Adequate
Monitoring Facility Y/N ~t4
‘Status of Pothole as per guidelines d
Status of Platform as per guidelines ..#—id
Type of Fuel : '; Lans #1] |
"Fugitive dust emission control ' : | N
measures 100 ke € ‘;P'ﬂ‘lkfﬂg_ us e wail
' In-house utilisation of ash in brick ';1 : ===
making
Paving of roads Y
| | [
Covering of trucks N o r
Remarks -l EW;H JI'-._p__ L-'fﬂ{ | I
| bick  KlIn —pwnd dn Gheyel! oy

A
™ N

Si ar te Signature with Date and
& of the unit Name of the Inspecting Officer

05
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Joint inspection Performa for Brick Kiln

e

In compliance of Order dated 23/08/2023 passed in Original Application
No. 51372023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

_Sr. No.

Name & Address of the Brick Kilns

leg Jai Hprarrasn Blatha
Qﬁﬂ&)‘\'ﬂ'w| M&—J

Longitude/Latitude

24 $22206 7¢. 218965 "

Date of Inspection

A% 12-2.2 4

“Zig-Zag status

Tea

"Brick Kiln having consent

' Brick Kiln having production
' capacity declared/ mentioned in
consent

ke 1103 202K

—

2 %Sooo Mo, J.Dn-r

Brick Kiln having Adeguate
Monitoring Facility Y/N

Yepn

"Status of Pothole as per guidelines

adagoeks

Status of Platform as per guidelines

-PwL:.tm_z_'!I

Type of Fuel

Gol)

| Fugitive dust emission control

measures ﬂfﬁmﬂ;wﬂr r[; % P r

In-house utilisation of ash in brick v

making e

Paving of roads _
aving f?wd |

——

- C-uua_ring of trucks

Covened,

' Remarks

l

Al
ﬁﬂ”}ﬁg}ﬁ

Signature with Date
The represeniative of the unit

ture with Date and
of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23 /08 /2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant({s) Versus Union of India & Ors

Name & Addreas of the Brick Kiins M|E Jor Roke Ry Su-n' |
NIt Co. Uil de

| B 'Itzq-lmlf' i Sl

Longitude/Latitude =4 ;940 Y 53 16 .EEWEE

Date of Inspection | 2 'l.h.? [ 20 3AS

Zig-Zag status

Lo |

S

Brick Kiln having consent

| Brick Kiln having production
capacity declared/ mentioned in
consent

-.;qﬂﬂﬂfthi_ﬂ#é_‘_

Y4 Nau'd iy NosssT

Brick Kiln having Adequate
Monitoring Facility Y/N

e

; Status of Pothole as per guidelines

-4

"Status of Platform as per guidelines | Yord

itﬂﬂﬁ Qo Mill qunt .

Type of Fual

Fugitive dust emission control | U ety {r) dve 5o/
measures L'g' .
_ iy Ll allis
In-house utilisation of ash in brick

making

Paving of roads o

Emring_uf trucks i ” ] a

‘Remarks I P—'-:"“"Er"'d‘ L"l";r-f Rirdes =1 n

L -}WNJ M gpey e o1
&". ,1[;.1 Tﬂﬂ.&-\r{‘ﬂ

Tt /) 1

Signature with Date

The representative of m@W“‘l b
23-13-203k

A
slpm%e vdﬁvnﬁte and “ﬁ’i ',_Fn"q

Name of the Inspacting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

! Sr. No.

"Name & Address of the Brick Kilns | M[s n R0] Gy Tee RhoH

Longitude/Latitude #9.4 3948

' Date of Inspection 23 [1242e 7

Zig-Zag status Y e

Brick Kiln having consent H U'ﬂ-b'd _E_J.”f < {ﬁi} ‘.

Brick Kiln having production
capacity declared/ mentioned in ngﬁ_‘: o Kijer |24
_consent

“Brick Kiln having Adeguate
Monitoring Facility Y/N e

“Status of Pothole as per guidelines | |

Status of Platform as per guidelines !

BT ) |
Type of Fuel | 0o tl_,

d issi trol | TR ,
;u::;i:fﬁust emission contro gﬁ,ﬂ*b,& ) e EDJ‘.I
“E‘-’I'l-:lé;h'ga_uﬁlisatiun of ash in brick A< hfoane Ay i lse A~
making ' ' ,

YR Mafrd-

i Plll'il;ﬁ of roads " -a-f-d
Covering of trucks :l .1
‘Remarks i -—E'Ll"ﬂhi Uldifﬁf Hhe Liien Flfn

| H-ln_‘l,wu} Jmnfrm.h'm

iy ok
Ny R3/re/ oy A

Signature with Date Signature with Date and
The representative of the unit@uﬂ'& | j Name of the Inspecting Officer

Wﬂ-«
e ©

kt.ﬂ]‘

zﬂ"]w
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23 /08 /2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Kame & Address of the Brick Kilns

Mls ol Mehavry Bick
Eln Gedpy t?ﬂ,di.

Longitude/Latitude

L"-EDGFEE-‘; 16 % ) 6124

Date of Inspection

3312209

Zig-Zag status

“Jed

Brick Kiln having consent

$ea, qu_.n” 21 [k fouy,

capacity declared/ mentioned in
consent

Brick Kiln having Adequate Jed
Monitoring Facility Y/N
Status of Pothole as per guidelines | [ |

Status of Platform as per guidelines

Va4

Type of Fuel

ﬂﬁ“—,’ T ﬁd"‘fn pasfe

“Fugitive dust emission control
measures

In-house utilisation of ash in brick
making

Paving of roads

‘Covering of trucks

Rfﬂ%’ﬂd .u-r'] e ‘Sﬂ'f

No At Whbischo 5. Bricg
Mg

~fed

‘rﬁ"’f—’d

Remarks

Duthd gt Hre Bridg kiin

-=TE"-'"-51 S Lfrlvf!:H‘;\‘Lf

e
"-,"nm '

Signature with Date
The representative of the unit

gV g
Emm:ﬁm Date and Ny n.rtl.“lﬂuh
Name of the Inspacting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

[ [} Sr. No.

Name & Address of the Brick Kilns

Mle Tonoete Blaty Geporg,
‘J-.ﬂj-#—g.i Pak a. L-L:Lt._.n—l. /i kKoL

Longitude/Latitude = a
o 24 £236\¢L7, 16 3oolos
' Date of Inspection 27 V2 2624
Zig-Zag status : 5 ""Ed
"Brick Kiln having consent Yo

atos-zen e Slo3-2%

"Brick Kiln having production
capacity declared/ mentioned in
consent

\Fooe Mo ‘[D“ﬁ“

Brick Kiln having Adequate

Monitoring Facility Y/N YNes

Status of Pothole as per guidelines Ad x

Status of Platform as per guidelines ! | &

Type of Fuel

(sell

Fugitive dust emission control : :

measures F“F""P&‘ﬁ“—ﬁ -E e
“In-house utilisation of ash in brick q

making €

Paving of roads p |
" Covering of trucks b | L

"Remarks

NiZesh et

e —

Signature with Date
The representative of the unit

. e

W
wre with Date and

of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Mame B Address of the Brick Kilns

Mis Shiv Slhank. b4 S C
féw-?o-h-i I‘*Jtlﬁ.- t.Si‘ﬂ:a-, kﬁn—t,l"\rll

Longitude /Latitude

Date of In uT:m-r.'tlun

Zig-Zag status

2984176 ; 16 224152
23N% 2024
Hea

“Brick Kiln having consent

"""”u..[;tiq ). 8 22005

Brick Kiln having production
capacity declared/ mentioned in
consent

'l‘;‘:j,c,.g | FEUFS !Dﬁ_ﬁa

| Brick Kiln having Adequate

' Monitoring Facility Y/N Mes
' Status of Pothole as per guidelines
Adspnts
Status of Platform as per g'uid'nlina!i
pe of Fuel
| Cand
Fugitive dust emission control _
measures ;h-[?nnkl.Lp.ﬂ of:. enaks v
In-house utilisation of ash in brick
making Yoo
Paving of roads =S P |
Covering of trucks ==
C-eﬂ‘ur_uL.i:L )
Remarks
. 0 A,
o=, =1y} N f“‘f...\‘-'f""
S —vr] ¥
Signature with Date with Date and
The representative of the unit e of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

| _ Sr.No.
| Name & Address of the Brick Kilns Ml EA’FW"E alake ¢ -Fw‘ﬁ :
VAL Teeloe, kaidial
“Longitude/Latitude | : z
T 29 884607 | V6 442977
' Date of Inspection 2512 2o L'-:| B
“Zig-Zag status | | ok _j," =
 Brick Kiln having consent 9 _
| ay l.,-{dLa o3 2,29
| |
Brick Kiln having production L !
capacity declared/ mentioned in \fowo Mo | I.?-ﬂ-:r
consent == —
Brick Kiln having Adequate Y
Monitoring Facility Y/N
Status of Pothole as per guidelines By utc
' Status of Platform as per guidelines ' X
. Type of Fuel =5 :
| -_——
| Fugitive dust emission control

measuras e ————

In-house utilisation of ash in brick
making ——

Paving of roads -!? |

| =
Covering of trucks g =

Remarks ' le Mo &‘FNM ot A R,
| o} vied

———— e ——

Vb o BH— % SR

Signature with Date ure with Date and
The represantative of the unit Mame of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

_Sr. No.

i |

"Name & Address of the Brick Kiins

-Q\ff.u..L .'n'-un-u;' Blatig
ijlj,l_ Deowva, Mkvﬂl

Longitude/Latitude . =
’ 2991135, 16442269
Date of Inspection 25 12. 2orty
Zig-Zag status
Teas

Brick Kiln having consent

Tes, L-Pita 2N-ak 2ors

Brick Kiln having production
capacity declared/ mentioned in
consent

1 5000 MNe's f’ Elﬁa_

Brick Kiln having Adequate
Monitoring Facility Y/N
[

Status of Pothole as uidelines |
of Po e as per guideh | M?M

Mes

‘Status of Platform as ]'m;' guidelinas

T

Type of Fuel

Coal = LJMJLMJC

= mm s ———

Fugitive dust emission control
measures

Appinklivg 4 D0deY

In-house utilisation of ash in brick
making

Yes

' Paving of roads

‘ Covering of trucks

Fused '-

Coviered.

| Rerarks

. oveld ot the oo
\i‘:ﬁ.:i-

( 3
QB

Signature with Date
The representative of the unit

-.l‘(f—&-::_,

ﬂ\‘111‘1 -

5%&1 Date and
Name of the Inspecting Officar

F— T



636

Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Mls BaRa Rojpun Rhatt-a
frrparsy NP0 Manas, Kaukh o4

Longitud itude s
gitude /Lat 2. 22 IV, N6 3igey”
Zig-Zag status
Tes

'Brick Kiln having consent

Upts 3| o3 2028

Brick Kiln having production
capacity declared; mentioned in
consent

!r'[:}ﬂﬂ" T‘lﬂ'l-f} D*T

Brick Kiln having Adequate Ve

Monitoring Facility Y/N

Status of Pothole as per guidelines Aday, 12
i'Stntus of Platform as per guidelines | fiday ot
| f Fue! N

s Coall

|

Fugitive dust emission control R

measures A‘f‘?'*d‘&-—&, rI) s

In-house utilisation of ash in brick

making Yoo

Paving of roads P ed

e
Covering of trucks i 0,

' Remarks

WA

Signaturk with Date
The representative of the unit

TP Ll

¢ %

oy

e
or
2

N,

o
hﬁrh Date and
Nar®: o’ the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 2370872023 passed in Original Application
MNo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

' Brick Kiln having consent

' Brick Kiln having production

Hamu & Address of the Brick Kilns

IS Maq Bhafuet ke
tompord Hago Mot Eathef

AL IR e ——— S ——

Lungluldnj’ Latitude

993092 82, F4.3418+Y

‘Date of Inspe:tinn

2‘3!&4252“{

Zig-Zagq status

Yot

TS yd G 21332 4

capacity declared/ mentioned in
consent

Brick Kiln having Adequate !
Monitoring Facility Y/N ){ﬁd
Status of Pothole as per guidelines Yes
" Status of Platform as per guidelines Y et =~

| Type of Fuel

Coat

“Sugitive dust emission control
. pasures

jfﬂuukd 60y coil

Tn-house utilisation of ash in brick
making

A Snfprmed sl is ot Uhlie

i Paving of roads

' Covering of trucks

Remarks

i, bfll'-l"ﬁ M"'h'j
Y e
- Duving yisit bficde kiln voad

~oued  ast 4o -:Efieﬂ.,ﬂlﬂntt_,l "

Ty’

K f !1{" 1
Signature with Date

Tha representative of the unit

W
&g‘;@u\’ﬁ:ﬁkn;h ALl )

Signature with Date and
Name of the Inspecting Officer }1

i)l

] 1,1.“-

eh)

a



638

Joint inspection P

arforma for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

M[s Vishiavnn GRAAER, Campov
Uills g2 Hovsata | pastief i

“Longitude/Latitude 24 .72y 12, 96- Y423
‘Date of Inspection 2 , li,,f 2794
Zig-Zag status 0 Yed

S

Brick Kiln having consant

Y, Word 41 %[> 20206

Brick Kiln having production
capacity declared/ mentioned in
consent

Brick Kiln having Adequate
Monitoring Facility Y/N

(B000 bri[dosf
| Yed

Status of Pothole as per guidelines

Jed

1..‘i"aal:l.ml of Platform as par_guidelines

Yed

Type of Fuel

toa),

Fugitive dust emission control
 measures

W{ Sf‘{”_ﬁbﬂ{} i) -!ﬂli-t. Sﬂf,l
- |

maling

4e.4 _

' Paving of roads

"g'f-'d |

Covering of trucks

ey

Remarks

—{ Duging Uiyt e brick kin

«—ﬁhﬂkﬂf uLn (Sh—fﬂdh!m 3

bl

Signature with Date
The representative of the unit

P L
M— '}‘1“'}" ):l dilﬁ

’qﬂtl'\ ¥ [F"P'}

S okl
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

e

Hamu&alddmﬂirur:hn Brick Kilns l”IL Jb.r' w E:
Compord-  Hovsily kofHaf

Longitude/Latitude 29 330 %8¢, 6. by ?3_11;1)

Date of Inspection 2 Y J“__p_,;{ 2 q,a.f

‘Zig-Zag status H

Brick Kiln having consent M Uﬂb'ﬂ’ '5‘:'-" E?}J.me 24,
'

T e SR T |

consent

Brick Kiln having Adequate #‘ﬁ-d

Monitoring Facility Y/N

“Status of Pothole as per guidelines !F

| Status of Platform as per guidelines | ) !

iT'-.rpanf Fuel wi Adta e xfe

Fugitive dust emission control Ihﬁk" q;ﬂm'% 1) 4 é:ijll'

measuras

In-house utilisation of ash in brick
making | -:!"-"?
' Paving of roads
+¢)
I_Cﬁ.{r;r'l.ﬁé_nf trucks W i i F_E
Remarks | . : 7
_|owiy e ubit e DR

il

‘ ey {9 ‘I'E'“"Ef o rt:wﬁ};

A o
;.,7.7‘3/% r 1,? ) @z}" “ﬁz#”"ﬁ " '
Lre W & s (F
o L&unlt H:Ir:: :;Jth;nm;u::ttlrm Officer I\IM

The representative of J
UL
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

[ Sr. No. |
Name & Address of the Brick Kilns Mls Mada Seokt’ BloMe |
| - U (— . e — —_— —— = r UM } ELIT : . lﬁl .-@-':
i Longitude / Latitude 24 j‘}'ﬂ"f'}ji' "I.E.-[;HE.EFE'.
Date of Inspection [ as.12 202y
| Zig-Zag status Jeb i i
Brick Kiln having consent i
" Brick Kiln having production
capacity declared/ mentioned in 'Sono N 'II D“E!‘
_consent = ===
Brick Kiln having Adequate — g4

Monitoring Facility Y/N

| Status of Pothole as per guidelines r,:'._np&ﬂ Lo fta

' Status of Platform as per guidelines Ad +

Type of Fue! 3 Cans ML dak”
Fugitive dust emission control ' b i 3
| measures ’L?‘" al rth L0 aTe
“In-house utilisation of ash in brick Jee ey
| making
. Paving of roads ‘P _I |
Cavaring &% truchks BT = Gnm 1
Remarks ] s 1S = HF,., ahon L ak :l;j_._. -]:_,.._, ;‘lj_
s

% (‘_1 Vlc‘;:/;m\ il

E!gnam‘e with Date ture with Dotz and
The representative of the unit N of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.
Name & Address of the Brick Kilns | M[ S (OM by ck s Corpony

Villege Hovsolo , karho)

Longitude/Latitude 23, 42584 f’} H.an
Date of Inspection 2412 200 Y
Zig-Zag status Vo4

Brick Kiln having consent

Yed, Vabd i )3 f?rﬂulﬂ»@

‘Brick Kiln having production i
capacity declared/ mentioned in 2990 by )Lm':'_:L
consent i
Brick Kiln having Adequate
Monitoring Facility Y/N =4
Status of Pothole as per guidelines ‘g{;d
‘Status of Platform as per guidelines _I
Type of Fuel | < i
W,S&m Mill oSt 2) Agpe nante
Fugitive dust emission control wjak T ?F"mb%__ E"J bove
measures <) |
In-house utilisation of ash in brick
making S
F‘nvlng?f_rnadﬂ 'f
Covering of trucks #ﬂ:—.d
e ~ DUt Hhe Wsi't ke |

-fe;"y;)f 7 i

/ﬁﬂrli‘:{'ﬂ 'QJ_"“IJ! nﬁ qun‘ia
Signature with Date Signature with Date and * {F’ 'q
The representative of the unit Mame of the Inspecting Officer ,J'-"' '

) rl)lu’h"l
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23 /08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant({s) Versus Union of India & Ors

5r. No.

Name & Address of the Brick Kilns

MIS Sk Shgam belgs
0p . jeathoat iy,

Longitude /Latitude

29812317, vy

Date of Inspection

EE{;?{-}“H

Zig-Zag status

41

'Brick Kiln having consent

Yo, vebd 41 Y] rg

Brick Kiln having production
capacity declared/ mentioned in
|consent

S0 000 b f—)g__

Brick Kiln having Adequate
Monitoring Facility Y/N

+4

Status of Pothole as per guidelines

M

Status of Platform as per guidelines

#"ﬂl

“Type of Fuel

God, Sak MY oyt -

Fugitive dust emission control
measures

| Mf&ff-;\f»bﬁ_ M fose st

= e ——r

' In-house utilisation of ash in brick
malking

421

'Pavil:n'; of roads

Y

Covering of trucks

Remarlks e

4

".ﬂwr'*g. et UDIE o o 2
bide Filn Jruad 4 rfhiftuhh

g ol
1&1,-?\5'”{ i )
e

umnit

Slgnature with Date
The representative of

éf- :\ﬂ“’ﬂ

Eigﬂ.aw?e with Date and
Mame of tho Inspecting Officer

)
ﬂﬂ’j;iﬂj;_,ﬂf

o
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

=

_ Sr. No.
Name & Address of the Brick Kilns  [M[. Chy hH ghratid. Lo,

Uillage Saguna, #mw
Longitude/Latitude H'Hmﬂ‘r; H L Hpc o |
‘Date of Inspection LA 12 o Y
Zig-Zag status _#e_d,..!i
Brick Kiln having consent _&@d ;UM J "H H 2 Ir‘”‘ ) 94 35—

Brick Kiln having production
capacity declared/ mentioned in = |
consent

Brick Kiln having Adequate f
Monitoring Facility Y/N ~}ed
Status of Pothole as per guidelines _:?_d_d
Status of Platform as per guidelines =I Q.-M
 Type of Fuel Coal, Cowd ol st ‘EHF
| i ne ciushed flashe 2 fapex
| Fugitive dust emission control : 7
measures m&fﬁ £ F"wb"ﬁ- M Aghre
L o = n
' In-house utilisation of ash in brick
making Jed
Paving of roads il e
| Covering of trucks T ‘ _H_{, 4
Remarks [ — 0L e 4 bride, & | 00
Jn gheyah w

—| ot vis’t ot W efio ghsilres/
b bich, feiln w04 ales Lera g Jome

e | o _
-:‘f_-tijif.fw W}lie beaHas fﬂ(k-p )
ME‘VW é{fi’h v 3)-"’4'

signature with Date Signature with Date and
The representative of the unit Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

* In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5r. Mo.

L
' Naie & Address of the Brick Kilns

Mls  Logibe
.F,fl*.f‘,-.-,ra_h_m i \J:J—r-l'- d"lc:u.-.a aj;'_

Longitude/Latitude 236641 16 20254 L"
Date of Inspection 204 1 22024
Zigp-Zag status

Tes

Brick Kiln having consent

1, | Bl s L*:-T

feo, Lu]?tn

Brick Kiln having production
capacity declared/ mentioned in
consent

lioaes Mo ]IE}u-a,._

Brick Kiln having Adequate s

Monitoring Facility Y/N ¥

Status of Pothole as per guidelines Ad + _
k

Status of Platform as per guidelines Aed ” L

:| Type of Fuel

"Fugitive dust emission control
| measuras

| In-house utilisation of ash in brick
making

Paving of roads

Covering of trucks

Lﬂ?s Ueag d,

Remarks

?4|:L'r3~—-+,lf'“n:_ﬁ ad ta e

d visd

#]
= 4 Yy
! & f L
Signature with Date
The representative of the unit

A _---fer
d. L~

* WAature with Date and
M2 of the Inspocting Officer
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Joint inspection Performa tor Brick Kiin

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Mame B Address of the Brick Kilns

Mle  Salavan RBlatie
';“PM? , Matpuy, keuthal

Longitude /Latitude

2963547, 16197458

Date of Inspection

2412 Zaly
Zig-Z£ag status Yod
Brick Kil. having consent i
Ten, Uu‘itn Ll 63 202%
Brick Kiln having production s ==
capacity deciared/ mentioned in '
consent .
Brick Kiln having Adequate
Monitoring Facility Y/N rJo
; idelines '
Status of Pothole as per guidelin A !
Status of Platform as per guidelines 3 o I

-{_':'_FLM;- el .a{—-,LL-‘J

Type of Fuel

Coal

= =

Funitive dust emission control
measures

E.fwenlr_li,\_n, m% o Pl

In-house utilisation of ash in brick

making 1ea
Paving of roads [
Poued
= = = = 3
Covering of truc Core

Remarks Q_F_, vabionadl ok the e
d{: uet
= . u..v‘_t: e
28 Hoor o
ﬂgnatugfﬂth Date urewith Dateand

The representative of the unit

e of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

"Name & Address of the Brick Kiins

Ml e Shn Ran Baicles

f:_a-MFﬂ‘r‘*r ’ Bad k- Kﬂ-'l""‘-

. Longitude /Latitude
|

29 641514, 16 201esy’

Date of Inspection

24 12 202l

Zig-Zag status

Jes

' Brick Kiln having consent

Yoo, bpdie Blialk Z2e2S

Brick Kiln having production
capacity declared/ mentioned in
consent

Ve 60 Nas {Da-a.

"Brick Kiln having Adequate
Monitoring Facility Y/N

Teo

“Status of Pothole as per guidelines

Adieg ke

' Status of Platform as per guidelines

Apk

Type of Fuel

Fugitive dust emission control
measures

/'i'?hﬁlp_gﬁ ‘% Loeta™

In-house utilisation of ash in brick
making

‘f £y

Paving of roads

Poue b
Covering of trucks = A B Y
' Remarks L 0.1._;_,,",_1‘—“3. all, ol o K
‘rfﬂ WS +.
.51:? l‘-:ﬁ’*—""';:{\"‘”\ i
Signature with Date with Dateand *"
The representative of the unit Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

'Hum&nddresir;:r:r;a Brick Kilns M[g C orvas W) ads qd<¢am U

"‘Iu-n_p',ﬂ-P VillsFe feos'Nar WJ-}'H-—f

Longitude/Latitude 9.9 12 '12_- Hq '?"G 3 7920 9|
'I S
Date qunanEﬁa}i 3 D-—Llil 1’1. 20 2y
' Zig-Zag status :
Yed

Brick Kiln having consent ¥ed, yal'd L1 SH‘EI :-u-_f_
Brick Kiln having production ]

capacity declared/ mentioned in

consent —

'Brick Kiln having Adequate
Monitoring Facility Y/N

l'?l:n_t-uﬂ of Pothole as per guidelines

Status of Platform as per guidelines

FlEl 4>

Type of Fuel (oal 10Dd < PrefA Mg+ sed e
ol
::Egai:r:fe:ust emission control | boaky Efﬂtﬁv{j«_g,_ o] lobc E-.Dl'iL

In-house utilisation of ash in brick L—-Hf'd - =%
making |

Paving of roads i y ! |

il:nuering of trucks IF i

| L |

Innmarlm __,{DLH’T‘“TJ Ui +hae ﬁ’ﬁ‘_h-‘iz”n ‘

| A2 doond o speqaly'm
LT (S RO R T 1Y 14 flat [Hhe

‘ Eﬂrle: filn was Lmnh'f-’sm* H'-'L-r‘ Pwdrr a1]

I'"rf tth preds Mub ™ o

A l.fa‘d*”
AT ay-12RY \zw
9
Signatura with Datetﬂl i } Sl,gnan.rru wTrth Date and

The reprecentative of the unit Name of the Inspecting Officer




648

Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5r. No. N
Name & Address of the Brick Kilns m‘f!;& Quda Bhatia (o, 0.

Bhota ek o

Longitude/ Latitude 29. 1 200Y,9 6_-?_!‘_9-’5'2’
Date of Inspection Syqfiatromy
'Zig-Zag status T = '
Jed |
“Brick Kiln having consent LYo Vad,d 1/ EFIQEJ‘ 2024
|
Brick Kiln having production L
capacity declared/ mentioned in &3 Woa by, ]l Elqg__
consent = = 000 - ]
Brick Kiln having Adequate
Monitoring Facility Y/N e d

Status of Pothole as per guidelines Y e

‘Status of Platform as per guidelines | oy

— =

Type of Fuel (af | v mi'f dlust !R”&‘;

Fugitive dust emission control vaclet | gf,ﬂﬂr Ly ?__ M lose ¢ ol

meaadiurns

In-housa utilisation of ash in brick Net gbeerie __r;
malting

Paving of roads ‘M

Covering of trucks i deA

Remarks | i Ul.l'ﬂ"i.dl H:ili'ﬂ the Lt ey |
oty Jound 4 Pevatipna -
|_”"i'C b‘l’llr_k F':IIF..'I s bt.l"f#..

frong using Robbey foude

oA

Signature with Date Signature with Date and
The representative of the unit Mame of the Inspecting Officer
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Joint inspection Performa for Brick Kiin

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Mis Tai Jioeda Rl
Comporg | Bab, , Kaidhall

Longitude/Latitude LY L0289 T Walye"
IDBtEﬂfInﬁle:ﬂﬂ-ﬂ R A, T
' Zig-Zag status T i Nea
' Brick Kiln having consent T e hpke 30420 25

Brick Kiln having production
capacity declared/ mentioned in
consent

2 Soae MNs |[D"—r

' Brick Kiln having Adequate
Monitoring Facility Y/N

' Status of Pothole as per guidelines

Tey

.Pts'-l:i_ﬂ-l'h;nw.w_ =N

"Status of Platform as per guidelines

ﬁd""v“‘—'j:—

Type of Fuel

'C,na_i..- E Raoo n.:-Ll:L d_u.—j_

Fugitive dust emission control
measures

,t'—JT?MuJLL.-ﬂ “'ID Ly adG

In-house utilisation of ash in brick

making Tes
Paving of roads b ¢ A1 :
G 3
Covering of trucks =
Ladens do

Remarks = a c'r’,.rn, heowall o Hoe Hane

| Sjb W Sake

Il SRS
/]
Fa . | :_. P, -
!g'llj‘;# tl _'F/w/qll/\':"!'

Signature with Date ature with Date and
The representative of the unit ¢ of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

‘Mame & Address of the Brick Kiins

Me Too SiFa Fom 8
Co, Uillege Rote o

Longitude/Latitude 4,69 S¥2Y, F5.0987 9
Date of Inspection o4 [ 1241 220+
Ijg-Iaﬁ status

4ed

Brick Kiln having consent

Je4,

bawrd -l ¥[03[20 07

Brick Kiln having production
capacity declared/ mentioned in
consent

Brick Kiln having Adequate
Monitoring Facility Y/N

e

Status of Pothole as per guidelines

e 4

Status of Platform as per guidelines

Jesd

Type of Fuel

‘fﬂﬂﬁ;j{;&w Myl olast

Fugitive dust emission control
measures

l-c',']ﬂ-h"f‘ sﬁ;npmé_ s o<
Serl

“In-house utilisation of ash in briclk

making ~Jes
Paving of roads =
<fe |
Covering of trucks N -
ed |

Remarks =

Duting e UST{ A BUR
ke -&&"""ﬂ Y ﬂ‘#w&hﬂw

——

———

t_
il jd—ﬁ—r]n"“'“ﬂ

2y M‘-r
Signature with
The representati

o4 )

! the unit

Rl

Signature wiﬂu Date and
Name of the Inspecting Officer

lt.qﬂi\whrﬁ ‘S.E'{"E-—

N ad
A
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Joint inspection Performa for Brick Kiin

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Mls Baloyn Blatta Cempory,

Chinpala, Rathal

Longitude /Latitude

29 L,qc,qif;.a';'l-tu'

Date of Inspection

412 L::u.,-

Zig-Zag status

Jas

Brick Kiln having consent

o u-f-it,. 3| o3 2ok

Brick Kiln having production
capacity declared/ mentioned in
consent

1Soea Noo [Doy

Brick Kiln having Adequate
Monitoring Facility ¥/N

Yun

Status of Pothole as per guidelines

Ay s

Status of Platform as per guidelines

Type of Fuel

lt'-ra\_Ai;M_._ﬁ

lf:..-:;u_.{:'_ L Bior~ean

Fugitive dust emission control
measures

In-house utilisation of ash in brick

The representative of the unit

making \fﬂ___
' Paving of roads I Bl
' Covering of trucks (s
e W Er'f.,l. srdiormed ok Jla g
"._'E"E it
.-'—"ur"*r-"-'f-'J-“I:?-1-se -,"‘ .:{5,_ y i
& A
Signature with Date ature with Date and

Mame of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Mls She' colased J7 Bhatin

Co. Balta poiHom plogall

Longitude/Latitude

ﬁﬁw = g
1125'1&({; T.34861 8

'Date of Inspection

12 ] 200y

Zig-Zag status

_—

Brick Kiln having consent

Jed Vasd 4 3103 [2e21

Brick Kiln having production
capacity declared/ meantioned in
consant

e

Brick Kiln having Adequate
Monitoring Facility Y/N

L

 Status of Pothole as per guidelines

e

 Status of Platform as per guidelines

Yo

'ﬁfiu of Fuel

Coad, Saw mill dust

Fugitive dust emission control
measures

WSy sfiling 57 bnse. soil

In-house utilisation of ash in brick
making

e

Paving of roads

e

Covering of trucks

e :

Hnmaris_

~ | DWing. the Vjsit e B

kiln was fgond  ja gefabion

s (S

2\
Signature with Date ?{;ﬂ‘f“ H‘)

The representative of the Linit

By

A
b A
A
@?r}«“\ e
Signature with Date and
Name of the Inspecting Officer

F.H

ot

™
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.
Name & Address of Iﬂw Brick Kilns ml s Baba ‘E"U’f“'ﬂ Ehatdia
tn. Wil Raye OivhH-
. __§ _ |} = : km—LKAJ
Longitude/Latitude 249.1HE Y § /, T6.35 35D
Date of Inspection CXEVEYEoe =
Zig-Zag status "4‘\'—4

Brick Kiln having consent

) Vay'd 91 2 [03[2025

Brick Kiln having production
capacity declared/ mentioned in
consent

Brick Kiln having Adequate

Monitoring Facility Y/N e
' Status of Pothole as per guidelines y
“Status of Platform as per guidelines |,|

Type of Fuel (onl , Caw il o v

“Fugitive dust emission control
measures

In-house utilisation of ash in brick

making

_Sor/

Mokt SPrinklhg o) lime

v [4

—

Paving of roads

Y es

TR T L Lo

Covering of trucks

Mla

]

1

161 - cpeyehinaf-

ed)

Remarks Duing. the yisrt the tock
Eln wod fpend “n
|
@r : ‘}h"’iﬁ a i
Haw P65 Z
Signature with Date Signature with Date and

The representative of the unit

Name of the Inspecting Officer

IJ"‘A‘J( ]ggl'-l
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kiins

'5"'-'“—?""? ; Nazey Meager, Kosklnell

Longitude/Latitude 2932206, 16 2321015°
Date of Inspection Al 12 25

Zig-Zag status e

Brick Kiln having consent Ye.

U.ri:., 2l ok 2029

Brick Kiln having production
capacity declared/ mentioned in
consent

18000 MNoa ’Dﬂu],.

Brick Kiln having Adequate
Monitoring Facility Y/N

Hea

Status of Pothole as per guidelines

-

Adagoike

Status of Platiorm as per guidelines

Adadyia

Type of Fuel
Coal
Fugitive dust emission control _
measures s :L‘&"%Lﬂ“-t‘-"
"In-house utilisation of ash in brick N
making o
Paving of roads 0 )
Covering of trucks ==
a '-r._ﬂ-"-!,.-..ﬂ._:L
Remarks Yl - sl ak tha e f
Tk -
7o )
v 7 g&% yate ™
Signature with Date {:,;“ ure with Date and
The representative of the unit e of the Inspecting Officer
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Joint inspection Perfarma for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Mle Porrie  Bweks, vl
Rodhuy kaitlooh

Latitude " = o
Longitude/ lﬂ{};;‘.:"-*,‘la-i":?nﬁ?ﬁ
Date of Inspection 2Y 12 2524
Zig-Zag status

Yo
e ———— T
n
Brick Kiln having consent “1'%. pri?n Tl 0%k
Brick Kiln having production ] I
capacity declared/ mentioned in “ap
consent
Brick Kiln having Adequate
Monitoring Facility Y/N oo
Status of Pothole as per guidelines OO0 U:L [
Status of Platform as per guidelines ,{.dl o i.-,_
AL
Type of Fuel I _
= |
Fugitive di'st emission control s |
measures
In-house utilisation of ash in brick
making =
Paving of roads et .
|

‘Covering of trucks

Remarks

y ol L=

N stpres

i .

g RS

Signature with Date
The representative of the unit

s b - &pnhmi W T
X ek

=
N e ™

ture with Date and
of the Inspecting Gfficer
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Jaint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

M5 fama Baode Medi, s,
Jb Dola v | Kedbhed

‘Longitude/Latitude

24 . gFou 1y 16,5 gae '

Date of Inspection

25-V1- 2024

| Zig-Zag status

Tes

"Brick Kiln having consent

Yo u?t: LVt 20 54

"Brick Kiln having production
capacity declared/ mentioned in
_consent

Brick Kiln having Adequate

' Monitoring Facility Y/N 1es
Status of Pothole as per guidelines
-’5’- tt.n{).u.t-t-
‘Status of Platform as per guidelines
Adepuats

e A A AR P s =

Fugitive dust emission control
measures

In-house utilisation of ash in brick
making

Paving of reads

Coverirg of trucks
|

Remarks

] I
e
1gn_=1ture with Date
The representative of the unit

S e with Date and
Nz the Inspzcting Officer

:
!
!'IIII
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

—

Sr. No.
Name & Address of the Brick Kins ™ St Bt

| Cornfpiy , VM f“'t.nlx.hpu: e dh
|l“| 8qos5ay, 16 ?:-‘1“;3;:&'

Longitude/Latitude

| Date of Inspection 2512 2024

' Zig-Zag status
Yo

Men L“Fiﬂ 3] 03 2LolS

Brick Kiln having consent

Brick Kiln having production

capacity declared/ mentioned in 8006 Nobs ! Da_-a,
| consenl

Brick Kiln having Adequate

Monitoring Facility Y/N R

Status of Pothole as per guidelines w

Status of Platform as per guidelines | :

(TypecfFuel — | fo bl s FaN

| Fugitive dust emission control _
| measures 6‘[%-\“].1»-5 ’{G oater

"In-house utilisation of ash in brick
Jea

making .
- = y '
Paving of roads ¢ I '
Covering of trucks N B a
| HEmﬂl‘I{E : S -- “}1:“__...,-“ b =t _iE- EZJ__I‘[ :I _!

| b vt |

- R e e —

e g - ?S-y;f:ﬁﬂ}“

Signature with Date re with Date and
Tha representative of the unit N the Inspe-ting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

I Sr. No. |
Name & Address nflﬁm Brick Kilns M{L .,T;.:' ﬂll"l";f-ﬁ biftm o

o't 1Olery o, flaf -

Longitude/Latitude 94 227297 T E’ .E_nj_ﬂﬂg
t

' Date of Inspection B YN, o s %f

Zig-Zag status

- |
$4, valid 4 21[;.313415'
mﬁﬁngf:ugd?;iﬁ;ld in A< 0 "Lﬁ_j =

consent
Brick Kiln having Adeguate
Monitoring Facility ¥/N "'H'""l

Brick Kiln having consent

Status of Pothole as per guidelines

Status of Platform as per guidelines | !

Type of Fuel w; S,w m‘,jf M—
: r'::galzi:;:uﬂt emission control Wf Eff.:m“]ﬁ triE M}{,.ﬂ BJ*L.-_

In-house utilisation of ash In brick . !f

making

' Paving of roads H‘{'ﬁ

Covering of trucks | Yo,

'Remarks = gur:ixé b UisF the ﬁ*‘i&
Wilo dynd P ww-‘

oy

et By o
' AR P
o e I fp&w‘i (*)
Signature with Date Signature with Date and ! ‘- 7 !,AH
The representative of the unit MName of the Inspecting Officer A )
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application

No. 513/2023 Sandeep & Anr. Apph

cant(s) Versus Union of India & Ors

I 5r. No.

Name & Address of the Brick Kilns

My Goness enehia '
Urile g2 Buchi, Kg%:?bg

Longitude /Latitude

% 6,766, 76691901

'Date of Inspection

26| 12120 34

Zig-Zag status

¥

Brick Kiln having consent

TR TR T LS RS

"Brick Kiln having production
capacity declared/ mentioned in
consent

| Fo00 biicks [day

— ==

Brick Kiln having Adequate
Monitering Facility Y/N

= ]

Status of Pothole as per guidelines

‘Status of Platform as per guidelines

34

Type of Fuel

Fugitive dust emission control
MEasuUures

(eal, Sawo wif d..uh{ Ef PUNJ' M

badfey Eﬁn'%k&: ¥ e Tl

In-house utilisation of ash in brick
malkiig

Jed

Paving of roads

Covering of trucks

Y

Remarks

r}uri?rﬂ the Wsit The Baigke
E'ln _-i—‘hr!u‘ jl’l q:’!':f&.uh_r

R \L"*;S%;\?‘“

Signature with Date
The representative of the unii

*oaa

M
8y N
Ay
Signature with Date and
Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

. Sr. No. J
| Name & Address of the Brick Kilns M ]E’ gm{ 4 @'{,H.k o

?Hnd'fl;, ﬁlﬂlw
29.43376% 76 <8 25p

Date of Inspection | 24/ t2f
 Zig-Zag status Yok
$n vwedb'd pifasf2e29

Longitude/Latitude

Brick Kiln having consent

Brick Kiln having production y ' :

capacity declared/ mentioned in ﬂ_, S ‘Jﬁ'ﬂ", b =1Q E/EJ_ﬂt—lr_.
consent = . .
Brick Kiin having Adequate

Moritoring Facility Y/N =

‘Status of Pothole as per guidelines y

Status of Platform as per guidelines 4

— _ ‘ A |
ype of Fue M;SGM myl] dasd %ﬂﬂw

F_ugjltlve dust emission control ' 4 '-u__'—,"" T |
measures Rale o £ {Jﬂa ﬂ'} bane. 58 !

In-house utilisation of ash in brick

making -::}"’"1

Paving of roads ' _Yer

Covering of trucks | -&[

L L | l

g Ve — Outing —the Ut e bick

Hln %qwnd in et odin,
AL \
oﬂ\

o
S A 9

o e i

Slgmatura with Date Signature with Date and H 1 ” F,J-'-‘.
The representative of the unit Mame of the Inspecting Officzs
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

~ Sr. No. |

Name & Address of the Brick Kilns ™ | e A \.I'I"f i:.]-q” T ]
Hﬂiﬁ—r\" ) I’fﬂ'ﬂq| #@4%

29, @‘1‘!12,?{! F6.60F49 %

Longitude/Latitude

'Date of Inspection 92124 24 ,.,,?* =
Zig-Zag status =
Brick Kiln having consent J"’ﬂ UQUL']' "ﬂ” ;,‘ 3/ 5
I / v 4 :2,{-_?
Brick Kiln having production
' capacity declared/ mentioned in 9<900
_consent
Brick Kiln having Adequate
Monitoring Facility Y/N ‘#"1
Status of Pothole as per guidelines

Y4

Status of Platform as per guidelines :|

Type of Fuel | wftﬂaTﬂ R EP.EUUMIIHC{)-'E
;u:;;i:fegus! emission control ' ode? ‘d.ﬁ'qb"_j ﬂ] e .[-,ﬂ.“f____

| In-house utilisation of ash in brick

| making | -:H-Bz!‘

' Paving of roads ] N
' Covering of trucks . y ' |
"Remarks i IOt Fhe U{ phas

i R fpod v |

e cor- i
|
™
o By o
peaa ol B
Signature with Date Qo Siznature with Date and qb \* .

The representative of the unit tiare of the Inspecting Office:
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

MIL Tt BRadot Gaoam |
bRy Maiz), lvndt) payihe )

Longitude/ Latitude

Date of Inspection

87, 33428) Fb, 544 v

26192024

Zig-Zag status

frretions]

| bire, 1’ [n &

Brick Kiln having consent
[

.}H Cyald it ?Ffﬂjfg,ai_g

Brick Kiln having production
capacity declared/ mentioned in
_consent

oo ido] 4y

Brick Kiln having Adequate
Monitoring Facility Y/N

NO

Status of Pothale as per guidelines

N O

Status of Platform as per guidelines

e at f;'{f:-

Type of Fuel

measures

No e Fw*ﬁf"’bhig{ful

e

In-house utilisation of ash In brick
making
e

Paving of roads

o = 5

w, \ \
cﬁ“? A %‘J"L’; % A

L &
P .
M i
ature with Date

The representative of the unit

RN

Hmatur:%;rhh Date and
Mame of the Inspecting Oificer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23 /0872023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

1.

Name & Address of the Brick Kilns

m[s Shivg bgik #hmadfid
Tehsil  fundi | foithe)

Longitude/Latitude

2963926, 76,6y 92 B

Date of Inspection

26/19( 29y

— - —

Zig-Zag status

~ded

' Brick Kiln having consent

Y, Vabd 37}:.3/:45-2 2

Brick Kiln having production
capacity declared/ mentioned in
consent

Z0000 binfy [oiay

Brick Kiln having Adequate
| Monitoring Facility Y/N

Status of Pothole as per guidelines

Yer
¢

|
|
I
i

Status of Platform as per guidelines |

¥

Type of Fuel

CDDJ_ Covs MFl At

Fugitive dust emission control
measures

watet Sfinfh'n g 07 Losie dust

In-house utilisation of ash in brick
making

Paving of roads

= ——

Coveri rlg_uf trucks

Remarks

mm Date

The rnpresenj}vq of the unit

hl'¢

_ BH;"(} 4o US4 Fhe 2andg,

&2 nmm
e}

Sipnature with Date and

Mame of the Inspecting Officer ﬂ

S

(F#)

A
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Pfhﬂ! J 4-‘:#1':‘ 'L"-F

'Name & Address of the Brick Kilns Hi s Shontay !?:»W &_:r

Longitude / Latitude il QJ? :F"“F 2 5'7; ’,’.L—-G . 530 ':Tj

Date of Inspection 0.4 }'u{}a 4

= == ——— e

Ilg-zag status ; [ :

Brick Kiln having consent _#{1 W qi _{1 fl = ’;'}f 23957

Brick Kiln having production
capacity declared/ mentioned in
consent

' Brick Kiln having Adequate
Monitoring Facility Y/N .ﬂ_&m

Status of Pothole as per guidelines Uy

e

| Status of Platform as per guidelines |

Jo,

Type of Fuel | 'CGQJ]' E{rffﬂﬂ"'i_, #jrfo vt

measures

“Fugitive dust emission control hoabe T Sﬁmpbkﬁ_ 1,_,? binc -‘:‘rﬁ"l',l

‘In-house utilisation of ash in brick
making —J=

'Pﬂving_nf roads ' 3 A

ﬁmrinﬁ_ﬁmﬁé_ == -J""")

Remarks _louWing he VISt AR éa_ff."'m
| L Bt

[
SEi | -
9 ﬁﬂﬁ\
~ e T2 % oo Pk
Sigratura with Date 246 fl ) l 02 by sigriature with Date and +C

The rapresentative of the unit LM m ,5};.} Name of the Inspecting Officer pI I\f
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

“Name & Address of the Brick Kilns

Mlz ShV chapti Bades
Urbeq Vo Hoadt, portiaf

“Longitude/ Latitude

Date of Inspection

AT 7Y @ 247 Fe.6M S
94/ 124 101 "

Zig-Zag status

4 |

Brick Kiln having consent

Jor plid B 3922 %

'Brick Kiln having production
capacity declared/ mentioned in
consent

25000 Buiges)iy

Brick Kiln having Adeguate
Monitoring Facility Y/N

= 2

Status of Pothole as per guidelines

ey

i ——— —

Status of Platform as per guidelines

e

Type of Fuel

038) 5 At et

"Fugitive dust emission control
measures

'bﬁﬂq’f:t Efi:"’wblrﬁ o) {.«n_c sol

In-house utilisation of ash in brick
making

e

' Paving of roads

44

' Covering of trucks

40 |

Remarks

Euw‘a&r e Ul A i)

ler'l~ -ﬁ“’""“fl n ?a"fﬂ};“ﬁ

il

Buon P go 1270

Signature with Date
The representative of the unit

q,r-\
@%uf”w

Signature with Date and
Narne of the Inspecting Officar

o
yu
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr, Applicant(s) Versus Union of India & Ors

—

Sr. No.
'Name & Address of the Brick Kilns | LS Mayili hoHa Co
; 2 L
i il = Fr fﬂl Pun d-'n £y
“Longitude/Latitude 549.7 **i =T 'I—ﬁ - :
"Date of Inspection ot f 1] 93 w

| Zig-Zag status

Jes
!Briﬂ; Kiln having consent dn  padid -—Ep'}'}r 3 '!;3 [ML_‘:.}_F.-F

"Brick Kiln having production o '
capacity declared/ mentioned in 2SS 00 0 E’ f"’-)ﬁ rch—a‘
I:L'IHSEI"I'I'. .

| Brick Kiln having Adequate
‘ Monitoring Facility Y /N .;y—f/)

| Status of Pothole as per guidelines :r

————

' Status of Platform as per guidelines [

Type of Fuel F C&ﬂ—,‘ | S Hm- d;s,t_—_

Eﬁfﬁgun-emlssiun control Loy EF ﬂ-%y 7 E-’ﬁc EEFI l{..

E:;:ﬂgza_uﬁ!isﬂiun of ash in brick .#4_1 |

[ ainn: : ) o

| Covering of trucks :L;.J

T owg e it 4 190
e Swine] n Sferching]

\ g
c{ \1 &qut\ ; (fﬁ)

Signature w[th Datl! signature with Date and jl: :Lq
The representative of the unit Mame of tha Inspecting Officer 2&\] L]
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

—

Sr. No.

Name & Address of the Brick Kilns

' Longitude/Latitude

Mls oy’ BROAHE  Co |
Wil S¥e) szm'%hf
29 669 202 , 35 .47 77|

Date of Inspection

24]121 2024y

Zig-Zag status

ey

Brick Kiln having consent

_Ll,1

s, b Gl ‘?-”/ s3[2:

Brick Kiln having production
capacity declared/ mentioned in
Brick Kiln having Adequate
Monitoring Facility Y/N

~tA

"Status of Pothole as per guidelines

Status of Platform as per guidelines | E!

Je

Type of Fuel

Conf 1 Saw M dyst

Fugitive dust emission control
measures

wakt sfaBt o) oo ssl

In-house utilisation of ash in brick
making

—

Paving of ~oads

.;%

Covering of trucks

Remarks

Signature with Date
The representative of the unit

=

oW

'l

the UYL, e Bl

<f-ir“"-‘f o f.?@rf&ﬁ'm_/{

NN
7
U

Signature with Date and
Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No. '
Name & Addrass of the Brick Kiins | i [* TogeFgria Ryomandd

Boide> O, Hoby koffle)

Longitude/Latitude [ Yy t% foF|
Date of Inspection 24 9.4 20 1y J'
Zig-Zag status No, R h Jh —fhund u~+1
Brick Kiin having consent ,;T,L- £ v sliitls {; I !ﬂ.; { 2094, )
' Brick Kiln having'p_rudur:tinn _ r P =
::ﬁ:::: declared/ mentioned in /

rick Kiln ate '
el T NO I\

Status of Pothole as per guidelines

Status of Platform as per guidelines

-
-

Type of Fuel f,.-"

; &
W g {{:—] W

Fugitive dust emissien control
. measures

In-house utifisation of ash in brick ©

. making
Pavi-g of roads ‘-\;‘
¥l T o LR

__/ ‘Covering of trucks '3"‘
e — ‘\._-‘-\. / =
emarks -
L—Ir
el
\EA f Pl

)@‘:ﬁ\'waaa:d T g ‘-‘:’ M_t,@t"")
7|

Signature with Date 5|.,m£n’] Signature with Date and 1,1"";
The representative of the unit Name of tha inspecting Officer

r-zil-,lﬁ‘) ?4‘1—5(
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

e

Sr. No. '_"
Name & Address of the Brick Kilns ,«.”3 Cocly Sof 4y
ahgbe (o, TTF Ll J o
" deay L0 = i
Longitude/Latitude _i T
29 STy X6 3% 19
'Date of Inspection 28 in!‘:a.‘ ° Y i i
Zig-Zag status : ! : i
Brick Kiln having consent 5_"4 " ' g
Valid U™ ﬂ?mﬁ'

Brick Kiln having production
capacity declared/ mentioned in

consent

| 7200 bﬂ'«pf 4

; Brick Kiin having Adequate
 Monitoring Facility Y/N

yea

Status of Pothole as per guidelines

e

‘Status of Flatform as per guidelines |

Je7

Eaf s =

Type of Fuel

| Fugitive dust emission control
measures

Loty fﬁmba' Eﬂ'} {J:I'H* b.nr

“In-house utilisation of ash in brick
making

Jes

Paving of roads

3

Covering of trucks

Y,

Remarks

il ﬂwlﬂd — ke Uhi‘f.
fef I frvnd AN

(pef, Sarw il At

dhe Bils
M- e

.‘

\? ﬁ\w )
Signature with ﬂ'th

The representative of the unit

gﬁ: : “g,w"’ﬂ

signature with Date and
Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.
‘Name & Address of the Brick Kilns | vj[s  Slov Slacbey C nem
A
| Udgy Tt
Longitude/Latitude | narcl6IP°, 7456 1708
f
Date of Inspection ~ Py 1ol M
Ilg-zi!g .E't-..ﬂtu‘ rw.’i 4

Brick Kiln having consent

O up-if-n J -0 b9

Brick Kiln having production s
capacity declared/ mentioned in
| consent
Brick Kiln having Adequate n S
i Monitoring Facility Y/N
Status of Pothole as per guidelines ok Gir ml'?-t‘
|
‘Status of Platform as per guidelines 1l g e Le
| Type of Fuel J 0
&
Fugitive dust emission control - ﬂ“ﬂd-'—f o' ;ﬁﬁn._.f-f-q
measures 57
‘In-house utilisation of ash in brick T AR
making
Paving of roads f;a rl'
Covering aof “trucks [ pLrgnt ‘,;f

Remarks

Ailindna Yo

Signature with Date
The representative of the unit

Sig i e and
Name e Inspecting Offlcer

¥

L ]
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5r. No.

==

Name & Address of the Brick Kilns

Mls Shiy Shualds Bladts
?nﬁfurﬂl [Alass A fi_p_i-'flv-»--ﬁ-

Lﬁngitudaf Latitude

24.65 looW | LSpd1ed

Date of Inspectio
ate of Insp n | 37.13%: p RPN .
Zig-Zag status
Ve
Brick Kiln having consent F
Yes '-A?-i_ﬂ 3103 o Ny
Brick Kiln having production ~ et
capacity declared/ mentioned in
{ consent
 Brick Kiln having Adequate e g snle .
Monitoring Facility Y/N oteq
" Status of Pothole as per guidelines ~/es
Status of Platform as per guidelines ~Faq
Type of Fuel 7 ¥
o
Fugitive dust emission control T | o ot
measures S i af
In-house utilisation of ash in brick = e
making M 4 *
Paving of roads ’h R a{l
Cuuuriﬁg of trucks ( LAt £Jl
Remarks @},e. P, T ,;f.;nf'-ﬂ o
|
L9 e
o DT i
Signa & hDateand > '
narpe of the Inspecting Officer

The Epuﬁ';:tatlvu of the unit




672

Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr, Applicant(s) Versus Union of India & Ors

5!-'- Hut

Name & Address of the Brick Kilns

E:Lm,.:n.a, lF“"J-"‘”-ﬂ-

“Longitude/Latitude z A
29. 651 225 / 165V 29 27
Date of Inspection 2712 Zony
Zig-Zag status o
e

Brick Kiln having consent

s L}F,tn- A R g

Brick Kiln having production

capacity declared/ mentioned in %if
 consent
Brick Kiln having Adequate
Monitoring Facility Y/N Yeus
Status of Pothole as per guidelines
Status of Platform as per guidelines
i}"*?‘-“-{_!-l,_x_ﬁ-

Type of Fuel

“Fugitive dust emission control
measures

In-house utilisation of ash in brick

making o
paving of roads N
Covering of trucks Yoo i

Remarks

Chevakionl ok ¥ Hme ol
VL'E-I".-

Signature with Date
The representative of the unit

Date and
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 513 /2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

| Sr. No. Al
Name & Address of the Brick Kilns Mls Lawwi G/ 4
Mo Aol Blasen, kel J
Longitude/Latitude 11 LSall q*f iL.€132 9.2°
Date of Inspection 27.12. 2024 7
Zig-Zag status Nia i
Brick Kiln having consent
Yeo  Lple V103 2025
| Brick Kiln having production : N
capacity declared/ mentionad in \%e 00 ros ] D’-‘} .
 consent
Brick Kiln having Adequate \
Monitoring Facility Y/N L
Status of Pothole as per guidelines A
IE.'»_L{ 1L
"Status of Platform as per guidelines
1‘!"- J-.lt I.LJL
Type of Fu el -
Chof
Fugitive dust emission control '
measures A N.,d—i.-mﬂ GE bﬂ“i-‘r""'
In-house utilisation of ash in brick
making Y
"Paving of roads P ' |
Covering of trucks R
Conpaed.
; ; | |
Remarks opp ik ok Wit
| ‘-.FI-E-I-'{- .
. =

Signature with Date ith Date and
The representative of the unit Namie of the Inspecting Officer

Qondref Bonbod g)«{:% Qa}{gﬂf«
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

' Sr. No.

"MName & Address of the Brick Kilns

MIE Hla rumoan MT_-{T"“?’}
Blasa , kathel

[.
|

Longitude/Latitude

29-L423SS . TI6.s18%

Date of Inspection

212 2ol

[ Zig-Zag status

Mea

“Brick Kiln having consent

fo, vt

Brick Kiln having production
capacity declared/ mentioned in
consent

Brick Kiln having Adequate

Monitoring Facility Y/N Yes
Status of Pothole as per guidelines A 5
Status of Platiorm as per guidelines Ad u_.j; .

Type of Fuel

Fugitive dust emission control
 measures

In-house utilisation of ash in brick -l,}.
- making =y
Paving of roads Pasica “F &

Covering of trucks

(oue-ed

Flemat:ks

-cvfuwﬁwulud.: Fo K me
D[E NET -

%‘,}‘3_\\&«/\//

Signature with Date
The representative of the unit

) Jan
A\
Signa re with Date and
Name of the Inspecting Cfficer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No. _ |
Name & Address of the Brick Kiins | s Sainy Bl Co katon,|
'..HL'_L i._rl:j“.,'__‘ 1 l'..d...:l..[-\.u-l..
Longitude/Latitude = - ) :
| A9:-61 81687, 'eugsoll
'Date of Inspection 219 12 2024 _
“Zig-zag status B
‘“fﬂ:}
|
| Brick Kiln having consent
f g Moo, uplo I). 03 2e2%F

"Brick Kiln having production
capacity declared/ mentioned in
consent

[f§o00 Nos ]"E.aa?.

' Brick Kiln having Adequate

| Monitoring Facility Y/N 25
Status of Pothole as per guidelines
“Status of Platform as per guidelines |
| j'lq!ll 'J{_Ll’_u.n.-!-{
e e LS g
- of Fuel ' 2
| Type | foad.
' |
| -
' Fugitive dust emission control .
measures ;5?-“_ -.Jlj_.-:f-.llj ﬂ*g Lq_k—[l-':r""
“In-house utilisation of ash in brick | ek ) “di |
| making f o)
Paving of roads
| Tes
| Covering of trucks Yo, ’
' Remarks ke “-FJ“ Fonal ok ta Gime |
af -
f (PARY
W , S
e an
e T ,ﬁfm{
5i with Date and *

Signature with Date
The representative of the unit

Ma the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Hana Bhtbs Co. V-

Longitude/Latitude A’-ﬂf 9. 5.(5(?? ?? r
. lowg - Th- 50 T2E)"

Date of Inspection rE'-ruﬂf el =

Zig-Zag status ~ fﬂn{ = —|

| Brick Kiln naving consent

~eA pho Jf-07: 2026

' Brick Kiln having production
| capacity ¢eclared/ mentioned in
consent

e

Brick Kiln having Adequate
Monitoring Facility Y/N

Mg

“Status of Pothole as per guidelines

Js parTs

Status of Platform as per guidelines

M P Conclelimes |

Type of Fual : !2
"Fugitive dust emission control bl ;g_thL
measurzss 'W “-t r
In-house utilisation of ash in brick T —An e 1

making

Paving oi roads

Pavres]

Covering of trucks i

Conrenesl

 Remarks
1
flayinde
Slgnature with Date re and
The representative of the unit Name ing Officer

= =
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No. 1|
Name & Address of the Brick Kilns M /S jﬂ"ﬁ biaad B hok HBos

C;"""t'“’"?f botia, Kaikisd

Longitude /Latitude LK 62876 t" TeWEIE 3°

Date of Inspection | o - 10000k _

Zig-Zag status Yes
| Brick Kiin having consent Ve, 4 2}, 03 2024 -
"Brick Kiln having production | '

capacity declared/ mentioned in Llooe rlek || D“g-.

consent !
 Brick Kiln having Adequate Yon |

Monitoring Facility Y/N

Status of Pothole as per guidelines N e

‘Status of Platform as per guidelines

T_ypé of Fuei

Fugitive dust emission control
measures

In-house utilisation of ash in brick
making ,

Paving of roads T

“Covering of trucks

Remarks - Mm-":}?c B | ::.L—!'L.:t +Hre
fﬂ wat

TR _'—‘] g dea
LS ‘H }\ N r»l'i‘-“ﬁﬁ,a‘ S
Signature with Date ure with Dateand %
The representative of the unit of the Inspecting Cfilcer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
Mo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

I Fa .
:Hamuﬁ'nddrnjar:hnuri:k Kilns Nfﬂ ‘?,hfl'ﬂ«,&lhﬂ' ﬂ-‘l‘*'f-}e H

uill . Petera dor e .

Date of Inspection fl_ﬂ ] | g_,f:la W _‘
Zig-Zag status ' \ f B l
Brick Kiln having consent 5‘41 w 4 -4 17 I':.f[_; A fli .-!;_—

| .

"Brick Kiln naving production ' \ |
capacity declared/ mentioned in [G 090 j:;"rrqt' 3 (ca.bq.
consent _

Brick Kiin having Adequate

Monitoring Facility Y/N ~3e

Status of Pothol ideli = ]
| us of Pothole as per guidelines :[

“Status of #latform as per guidelines F

Type of Fual {"W ; Lam Nffl dudt

“Fugitive dust emission control Bi. ' al
i eky sfipuny ¢ e sql
In-house utilisation of ash in brick %
making é”\,

Paving oi roads ‘6[_;.-1 "l

" Covering of trucks _E}_;.} ]

"Remarks — Dl e Uf *“:f __}1_,;,_,

baigy, il fo—F
‘ I ?{Mﬂ—.

i —m

2% ol P AEN
o 7\ AR

Signature with Date Signature with Date and 1?‘-1‘-‘-»
The reprecentative of the unit Name of the inspecting Ofilcer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

"Name & Address of the Brick Kilns

M Shice [afsShm, Shaka

ta, FParounyg , ,tm_w

 Longitude/Latitude

29 . lgnt! 46 <D 39

Date of Inspection

2812|202 F

Zig-Zag status

<34

Brick Kiln hmringi consent

Jed, Vol d 1/

Brick Kiln having production
capacity declared/ mentioned in
. consent

ASoe0 dwck [doy

" Brick Kiln having Adequate
Monitoring Facility Y/N

3

Status of Pothole as per guidelines

3¢)

'Status of Platform as per guidelines

Yo

Type of Fuel

EDQ’P == =

—— R ——

' F+|g|t|m.=. dust emission control
measuras

b0 Je ¥ ;Fn*qsbﬂ " boe <sf

in-house utilisation of ash in brick
malking

= . A |

Paving of roads

44

" Covering of trucks

T

Remarks al mnd T umt ke im%
J‘QJ"’* '-f"'L (}Lﬁff—' '
"-%7: ’fCJT'ﬂ"’rI

L

_,-—-""-.-._
SMensdtrowit 1,-.
E:gtflfld & unit
‘,i_

The rop

" |
P -

signature with Dute and “
Name of the Inspe<ting Offics:
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Unien of India & Ors

Sr. No.

Name & Address of the Brick Kilns

ﬁli jﬂu- d a- ﬁﬂ:;.'H'L
C‘”‘:l"“?f Slarda , Kaite

Longitude/Latitude

23. 6% 2698 ?_"' Tébsmelot
Zig-Zag status z ==
\ft.b|
"Brick Kiln having consent
ri N having ,{E‘? u_?tﬂ 31 o % 2ol

Brick Kiln having production
capacity declared/ mentioned in
consent

J%5 ono  rlefs '_]::.':.L.a__

Brick Kiln having Adequate | qea
Monitoring Facility Y/N |
Status of Pothole as per guidelines By ':i""L 4
|
Status of Platform as per guidelines fiel vae

| Type of Fuel

Fugitive dust emission control
measuras

| Apranicling. o ot

In-house utilisation of ash in brick

making Tes
Paving of roads
Tes
Covering of trucks -
Tey
"Remarks B.I K owald ar-kie koima ,13
Visie
. N

— A
Signature w‘th Date

“.The representative of the unit

5 with Date andﬁ
Nagtb of the Inspecting Officer

“'1
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

IBSEY Kdﬁm&,&aﬁ

Motte - Lo . Pgyonmd g

Longitude [ Latitude

29. 59285 34 Y99

Date of Inspection

| 9312 126004

Zig-Zag status

Jed

Brick Kiln having consent

Brick Kiln having production
capacity declared/ mentioned in
consent

Yo volid <t
250 iy [dey |

_____ s et i T R
&E

Brick Kiln having Adequate
' Monitoring Facility Y/N

¢4

' Status of Pothole as per guidelines

e,

' Status of Platform as per guidelines

e,

Type of Fuel

(o) San Ml dint

Fugitive dust emission control
measuras

In-house utilisation of ash in brick
making

RBJet ok i) @) base s |

S

Paving of roads

V5

“Covering of trucks

%

_ﬂsmﬂrks'

/P

Signature with Date

- f)w-% le Lr|§1.r H-<
Ly el fnd 4L
| ﬂlﬂ'ﬁlﬁr\-—
|
(4 - \\"-WM ¢!
:-'ﬁ}lou '.l#ﬂ
Signature with Date and
Mame of the Inspecting Officar

The representative mﬁ;m?’/ 3‘9
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

n‘y_l_l. oM ‘;Mu Efﬁf%
Cmpors yillode ¥aitbons foihof

‘Longitude/Latitude

5.9 £ 9585, 76.2600%

"Date of inspection

| Zig-Zag status

[

—~*)

Brick Kiln having consent

e d <Gy M| H-(E

Brick Kiln having production
capacity declared/ mentioned in
consen:

(50w J-'J"’*"ici c‘l"j |

Brick Kiin having Adequate
Monitoring Facility Y/N

)

Status of Pothale as per guidelines

i |

“Status of Platform as per guidelines

€4

| Type of Fuel

Coal , Sew mill dust

Fugitive dust emission control
measures

wike 1 sF<rpl) W) W-’:}EL

In-house utilisation of ash in brick
making

ﬁ{y} SR |

Paviny of roads

¥ |

Covering of trucks

¥ =

Remarks

Ol Mt:] ~the L-I:Err:- e A{;;ﬂ)

k'l =3 %#ﬂrfﬂh\

1] ] '1' L
Ty o ZPNEF
Siznatura with Date :
Therepre entative of the unit

I@ A\ !
,}ﬁ) N DM (iﬂiu,
Signature with Date and 1% "L‘\
piame of the Inspecting CHicer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name E Address of the Brick Kilns

Mls Shier BN Gloife, |
Faitona  eerthof

Longitude/Latitude

54424 . $S 4751, T 36142 F
‘Date of Inspection 2% 124 2997 :
Zig-Zag status
| =19

‘Brick kiin having consent

RS valid il gilagf;a.L 4

Brick Kiln having production
capacity declared/ mentioned in

| consent

1 voo "aﬂdw!%

Brick Kiln having Adequate
Monitoring Facility Y/N

<%

“Status of Pothole as per guidelines

3

Status of Flutform as per guidelines

VN

=

‘Type of Fual

Cool, Saw Mill dust

Fugitive cust emission control
Measures

e
-
--_‘_

Tweskg TR o] (s

In-house Ltilisation of ash in brick
making

-5

Paving of reads

449

| Covering of trucks

Yy |

P =

Remarks

‘B‘Iﬁg—;hﬁ Ui':.i:#: e

. O e ﬂ:h‘n, .«_-:Jf&"\—;fi + |
IL ‘EFL"{ E-r'.-jkh...
{rﬂfm (_
ol et ¢
i 952|221 %EFW M \v
Signature with Date signature with Date and ;j\"

The representative of the unit

Name of the Inspecting Officer

|
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

|

Name & Address of the Brick Kilns

M| Glopald Blakbe Compong,
Pﬂjgmm{ Katbal,

Longitude/ Latitude

 Date of Inspection

29 894301716 66 2T74Y

& 2 i”EL"

Zig-Zag status

e

Brick Kiln having consent

e, ‘-'T:tﬂ >l 03 2421

" Brick Kiln having production
capacity declared/ mentioned in
consent

1?13‘-1':.:-, %ﬁ;%

Brick Kiln having Adequate
Monitoring Facility Y/N

Mes

Status of Pothole as per guidelines

Prdogus b

| Status of Platform as per guidelines

Ade gt

S ———— i E—— — =

Type of Fus!

Ciall a3 gauy wlidosd

Fugitive dust emission control
Measures

_F,L‘P'l-k.,hkj-—*\d -{ o ot v

SRS 1S RS e

| maling Ten

. : —
faving of roaas ?M Lﬁ..
Covering of trucks Cise: |

'Remarks

P
MQ L

Sigmature with Date
The representative of the unit

* Optoetionall ak *he time
‘d vieX

NN Z

e ™
re with Date and
Nx"4e of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5r. No.

Name & Address of the Brick Kilns

MLH.M [ MLﬂ-L

Longitude/Latitude . .
Date of Inspection 26122624
‘Zig-Zag status Yoo

‘Brick Kiln having consent

Mo updo 3103 2019 |

Brick Kiln having production
capacity declared/ mentioned in
consent

qg-ﬂlﬂ'lﬂ' FJEJ"JL(.DE-‘H— |

Brick Kiln having Adequate
Monitoring Facility Y/N

Jos

Status of Pothole as per guldelinui

Adappats

Status of Platform as per guidelines

. .

Type of Fuel

| Gl £ paddy shaas

Fugitive dust emission control
meaasuras

| &‘:h»u,-& o, L0 e ey

In-house utilisation of ash in brick

making | Mes
Paving of roads Fm_! ) -
Covoring of trucks Coir ! 1
! —~ = — . .
Ramarks ﬂfl—.m_-mﬂa. errak et 4 e Kira
Wisi e
AL r-‘i&-'}%n- ‘IlwII
Shapatizca with Data nature with Date and o

~he representative of the unit

me of the Inspecting Officar
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 5132023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

|
:

| Sr. No. | . I
Mame & Address of the Brick Kilns MIS 1&?}? el Baiths .{_..,.T — .

28.3212F, 7é-7aguid

“Longitude/Latitude

e —

‘Date of Inspection & IL-‘."' Y02l | '

Zig-Zag status

e

e

|
|

' Brick Kiin having consent Lavvonalegl “*F"L” 31, .;.:_i- I 4
Brick Kiln having production Ao - = |
capacity declared/ mentioned in

_consent = e i
Brick Kiin having Adequate
Monitoring Facility Y/N Yen

“Status of Pothole as per guidelines o i

“€iatuc o, iatform as per guidelines Fap ) I

TTQE of Fuel E i = A{

Fugitive dust emission control

| measures P

"In-house utilisation of ash in brick ] )

- making |

paving of roads ' ¢ i ] "|
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint Inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns ll""'lf . fﬂﬂ"l SW rﬁl'ﬂ_q A0
Uln ge SO ddydets pojthaf

Longitude/Latitude To.0t¢q959  F4124234
/
Date of i'nspe:l:iun (93 -H'! 2 2-a _9-\1
i Eg-fﬂg status y : -
|
“Brick Kiln having consent SNTTT I I S R ];.: ¥

Brick Kiln having production 80 O, A
' capacity declared/ mentioned in L ':T jy‘,.q._,, I' 3_..?‘-‘
_consent __ oty =
' Brick Kiln having Adequate
i Maonitoring Facility Y/N ‘-'J‘ff']

Status of Pothole as per guidelines ¥

|
Status of Platform as per guidelines : |'

Type of Fuel m’r = H',!}: ey |
: itive dust eamissi trol ; ' =
Py guntomeson ol | WOAFeY SPuk i 01 e ol

In-houer utilisation of ash in brick Ve I

makinsg ,

Paving of roads I '#ed

l Al = S
| Covering of trucks Yo

"Remarks 1 E!Lfi‘;rg_, thsif +fha buitk, L[Eh.

A i #)
'.iigrEt::- fr:;é? 712 3 smﬁ l;:j:j:-nd W%{Eﬂ

. \
The representative of the unit Name of the Inspecting Officzs 91




697

Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

in compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Perfarma for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 51372023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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7 0 1 Inspection no. : 92024965
HROCMMS ID : 14KAI11316006

[

i Haryana State Pollution Control Board
C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-Hqghspcb @hspcb.org.in
Website:-HSPCB.ORG.IN, HROCMMS.NIC.IN

o5
5
(23]

CLOSURE ORDER

Whereas, Sihag Bhatta Company, Village Sajuma Tehsil & District Kaithal has established and
operating a brick kiln at Village Sajuma Tehsil & District Kaithal which is polluting in nature;

Whereas, the above said unit was visited by the field officer of the Board on 23-Dec-2024 and reported the
following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-
Unit is using illegal fuel i.e fine crushed Plastic & Paper during inspection on dated 23.12.2024.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide
his letter HSPCB/KAI1/2023/1670 dated 24/12/2024 The reply submitted by the unit vide letter dated 02-Jan-
2025 was not find satisfactory as per detail given below:

Brick kiln’s reply is not satisfactory as during inspection found using illegal fuel.

Whereas, Regional Officer, Kaithal vide his recommendation letter number
HSPCB/KAI/2025/RO/INS/92024965CONCRO001 dated 23-Jan-2025 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has
been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control
of Pollution) Act, 1981, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-
A of Air (Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of
the above said unit, M/s Sihag Bhatta Company Village Sajuma Tehsil & District Kaithal by sealing its
plant / machinery and DG sets(if any) alongwith disconnection of the electric supply and/or water supply of
the above said unit, with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the Vineet Garg IAS
11-Feb-2025 Chairman

**% This is system generated certificate ***



702 Inspection no. : 92024965

HROCMMS ID : 14KA11316006

Endst. No.:HSPCB/KA1/2025/INS/92024965CONCO001- Dated:14-Feb-2025
004

A copy of the above is forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, KAITHAL

2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to
submit compliance report in this regard within 03 days positively. He will also initiate legal action against
the unit for filing prosecution case for the above said violations and will submit the proper and complete
case with reasoned recommendation for the same to Head Office immediately.

4. Sihag Bhatta Company Village Sajuma Tehsil & District Kaithal
NAVEEN  Reetiesm
GULIA S5
Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)
For Chairman

**% This is system generated certificate ***



7 0 3 Inspection no. : 92025046

HROCMMS ID : 16KAI2977582

[

i Haryana State Pollution Control Board
C-11, SECTOR-6, PANCHKULA
PHONE:-0172-2577870-73,FAX-NO-2581201
E-mail:-Hqghspcb @hspcb.org.in
Website:-HSPCB.ORG.IN, HROCMMS.NIC.IN

o5
5
(23]

CLOSURE ORDER

Whereas, Saraswati Gram Udyog Mandal, Village Kailram Kaithal has established and operating a brick
kiln at Village Kailram Kaithal which is polluting in nature;

Whereas, the above said unit was visited by the field officer of the Board on 24-Dec-2024 and reported the
following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-

Brick kiln is not complying with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New
Delhi i.e. 1. Unit is using illegal fuel i.e wood & press mud with used motor o0il during operation.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide
his letter HSPCB/KA1/2024/1683 dated 26/12/2024 The reply submitted by the unit vide letter dated 03-Jan-
2025 was not find satisfactory as per detail given below:

Brick kiln’s reply is not satisfactory as during inspection found using illegal fuel.

Whereas, Regional Officer, Kaithal vide his recommendation letter number
HSPCB/KAI/2025/RO/INS/92025046CONCRO001 dated 23-Jan-2025 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has
been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control
of Pollution) Act, 1981, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-
A of Air (Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of
the above said unit, M/s Saraswati Gram Udyog Mandal Village Kailram Kaithal by sealing its plant /
machinery and DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the
above said unit, with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the Vineet Garg IAS
10-Feb-2025 Chairman

**% This is system generated certificate ***
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A copy of the above is forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, KAITHAL

2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to
submit compliance report in this regard within 03 days positively. He will also initiate legal action against
the unit for filing prosecution case for the above said violations and will submit the proper and complete
case with reasoned recommendation for the same to Head Office immediately.

4. Saraswati Gram Udyog Mandal Village Kailram Kaithal
Digitally signed b
NAVEEN  Geelcoin
Date: .02.
GULIA  asorosao
Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)
For Chairman

**% This is system generated certificate ***
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CLOSURE ORDER

Whereas, Swami Bhatta Company, Village Kaul, Kaithal has established and operating a Brick kiln at
Village Kaul, Kaithal which is polluting in nature;

Whereas, the above said unit was visited by the field officer of the Board on 26-Dec-2024 and reported the
following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-

Brick kiln is not complying with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New
Delhi i.e.
1. Unit is using illegal fuel i.e Carbon powder during operation.
2. Unit not provided adequate sampling facility on stack.
3. Unit not provided platform as per guidelines for sampling.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide
his letter HSPCB/KA1/2024/1685 dated 27/12/2024 The reply submitted by the unit vide letter dated 30-
Dec-2024 was not find satisfactory as per detail given below:

Unit was found using illegal fuel i.e Carbon powder during operation and no reply submitted regarding
sampling facility and platform on the stack.

Whereas, Regional Officer, Kaithal vide his recommendation letter number
HSPCB/KAI1/2025/RO/INS/92025120CONCRO001 dated 23-Jan-2025 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has
been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control
of Pollution) Act, 1981, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-
A of Air (Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of
the above said unit, M/s Swami Bhatta Company Village Kaul, Kaithal by sealing its plant / machinery and
DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the above said unit,
with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

**% This is system generated certificate ***
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Dated Panchkula, the Vineet Garg IAS
10-Feb-2025 Chairman
Endst. No.:HSPCB/KA1/2025/INS/92025120CONCO001- Dated:11-Feb-2025

004
A copy of the above is forwarded to the following for information and necessary action:-

1. The Deputy Commissioner, KAITHAL

2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days

positively.

3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to
submit compliance report in this regard within 03 days positively. He will also initiate legal action against
the unit for filing prosecution case for the above said violations and will submit the proper and complete
case with reasoned recommendation for the same to Head Office immediately.

4. Swami Bhatta Company Village Kaul, Kaithal
NAVEEN R ein
GULIA  ioeos0
Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)
For Chairman

**% This is system generated certificate ***
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CLOSURE ORDER

Whereas, M/s Surya Bhatta Co, village Batta Distt Kaithal has established and operating a brick kiln at
village Batta Distt Kaithal which is polluting in nature;

Whereas, the above said unit was visited by the field officer of the Board on 24-Dec-2024 and reported the
following violations made by the unit under Air (Prevention & Control of Pollution) Act, 1981:-
1. Unit is using illegal fuel i.e Rubber powder during operation.
2.Unit not provided in-house utilization of ash in Brick making.

Whereas, show Cause Notice for closure was issued to the above said unit by Regional Officer Kaithal vide
his letter HSPCB/KA1/2024/1684 dated 26/12/2024 but the unit has not submitted the reply;

Whereas, Regional Officer, Kaithal vide his recommendation letter number
HSPCB/KAI1/2025/RO/INS/92025177CONCRO001 dated 23-Jan-2025 has recommended for taking closure
action against the unit under section 31A of Air (Prevention & Control of Pollution) Act, 1981 , which has
been examined and it has been found that the unit has violated the provisions of Air (Prevention & Control
of Pollution) Act, 1981, as mentioned above;

Therefore, keeping in view of the above said facts and in exercise of the powers conferred under section 31-
A of Air (Prevention & Control of Pollution) Act, 1981, it is hereby ordered to close down the operation of
the above said unit, M/s M/s Surya Bhatta Co village Batta Distt Kaithal by sealing its plant / machinery and
DG sets(if any) alongwith disconnection of the electric supply and/or water supply of the above said unit,
with immediate effect.

In addition to above it is also intimated that non compliance to directions issued under section 31-A of Air
(Prevention & Control of Pollution) Act, 1981 is an offence.

Dated Panchkula, the Vineet Garg IAS
26-Feb-2025 Chairman
Endst. No.:HSPCB/KA1/2025/INS/92025177CONCO001- Dated:28-Feb-2025
004

**% This is system generated certificate ***
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A copy of the above is forwarded to the following for information and necessary action:-
1. The Deputy Commissioner, KAITHAL

2. Executive Engineer, UHBVN Operation Division, KAITHAL. He is directed to disconnect the electric
supply of the above said project of the unit immediately and submit compliance report within 03 days
positively.

3. The Regional Officer, Kaithal. He is asked to ensure the compliance of closure order immediately and to
submit compliance report in this regard within 03 days positively. He will also initiate legal action against
the unit for filing prosecution case for the above said violations and will submit the proper and complete
case with reasoned recommendation for the same to Head Office immediately.

4. M/s Surya Bhatta Co village Batta Distt Kaithal
NAVEEN pstzers,
GULIA  Tee oo
Naveen Gulia, Sr Environment Engineer

Branch Incharge (HQ)
For Chairman

**% This is system generated certificate ***



List ?ku kilns

Sr.No [ Category | Name & Address of BKO Status & Period |Diameter of the |Porthole height [No of portholes
of Consentto  [stack (feet) of the stack
operate (feet)
5 Orange Aggarwal B.K.O, Granted, 7 30 1
Balwanti, Kaithal 01/04/2022 -
31/03/2027
6 Orange | Gupta Bhatta Company, Dismantled Dismantled Dismantled 1
Village Sirta Dera,
Siwan. Kaithal
7 Orange Jai Jawala Bricks Kiln, Dismantled Dismantled Dismantled 1
Dewal, Kaithal
8 Orange | Super Bricks Industries, Granted, 6 32 1
Vill. Keorak, Kaithal 01/04/2023 -
31/03/2028
9 Orange | Krishna Brick Kiln, Sirta Granted, 9 35 1
Road,Manas, Distt 01/04/2023 -
10 Orange | Shiv Bhatta Vill. Sajuma Granted, 7 335 1
Distt. Kaithal 01/04/2023 -
31/03/2025
11 Orange | Ganesh Bricks Co., Vill Granted, 8 37 1
Keorak, Distt Katihal 01/04/2024 -
31/03/2029
12 Orange |Taj Bricks Company, Vill. Granted, 12 34 1
Keorak, Kaithal 01/04/2023 -
31/03/2028
13 Orange |Shiv Shankar Bhatta Co., Granted, 8 33 1
Vill Harsola, Distt 01/04/2024 -
14 Orange Sangam Gram Udyog Granted, 6 36 1
Mandal, Village Titram, | 01/04/2022 -
kaithal 31/03/2025
15 Orange Ganpati Bhatta Granted, 7 35 1
Company, Vill. Deora, 01/04/2024 -
Kaithal 31/03/2028
16 Orange |Bharat Bricks Industries, Granted, 10 38 1
Keorak, Kaithal 05/12/2021 -
31/03/2026
17 Orange Jai Hanuman Bhattha Granted, 9 34 1
Co., Village Manas, 28/11/2023 -
Kaithal 31/03/2028
18 Orange | Jai Baba Raj Puri Bhatta Granted, 12 32 1
Co., Village Padla, 01/04/2023 -
kaithal 31/03/2025
19 Orange Nihal Giri Jee Bhatta Granted, 8 33 1
Company, Guhna, 01/04/2024 -
Kaithal 31/03/2027
20 Orange Jai Mahavir Brick Kiln Granted, Non operational | Non operational 1
Gadhi Padla 01/04/2023 - | atthetimeof | atthe time of
31/03/2026 sample sample
21 Orange Parwati Bhatta Granted, Non operational | Non operational 1
Company, Vi”.- Baba 01/04/2023 - | atthetimeof | atthe time of
Ladana, Kaithal 31/03/2027 sample sample
22 Orange Shiv Shanker Bhatta Granted, 8 33 1
Company, Vill. Sirta, 01/04/2022 -
Kaithal 31/03/2025
23 Orange |Bajrang Bhatta Co Deora Granted, Non operational | Non operational 1
Deora 01/04/2024 - | atthe time of | atthe time of
31/03/2029 sample sample
24 Orange | Saraswati Bricks co.. Vill| Dismantled Dismantled Dismantled 1
Sajuma , Kaithal
25 Orange | Ridhi Sidhi Bhatta CO., Granted, 8 37 1
Village Deora, Kaithal 01/04/2021 -

31/03/2025




Sr.No [ Category | Name & Address of BKO [Status & Period |Diameter of the [Porthole height |No of portholes
of Coze,‘ta stack (feet) of the stack
operke (feet)
26 Orange Baba Rajpuri Bhatta 10 35 1
Co.,VPO Manas, Distt Granted,
Kaithal 01/04/2023 -
31/03/2028
27 Orange Maa Bhagwati Bhatta Granted, Non operational | Non operational 1
Company, Mago Majri, | 01/04/2023- | atthetimeof | atthe time of
Kaithal 31/03/2027 sample sample
28 Orange Vishkarma Bhatta Granted, 9 35 1
Company, Village 01/04/2023 -
Harsola, Kaithal 31/03/2026
29 Orange Jai Durga Bhatta Granted, 9 38 1
Company, Harsola, 14/10/2023 -
kaithal 31/03/2026
30 Orange | Maha Shakti Bhatta Co., Granted, 10.5 32 1
Vill Dohar,Distt Kaithal. | 01/04/2024 -
31/03/2025
31 Orange Om Bricks Company, Granted, 13.5 33 1
Village Harsola, Kaithal | 01/04/2023 -
31/03/2026
32 Orange | Shri Shyam Bricks Co, Granted, 10.5 34 1
Kathwar, Kaithal 01/04/2023 -
31/03/2026
33 Orange |[Sihag Bhatta Co., Village Granted, Closed by Board | Closed by Board 1
sajuma, Kaithal 01/04/2023 -
31/03/2025
34 Orange | Raghbir Bricks Co., Vill. Granted, 9 35 1
Chousala, Kaithal 01/04/2022 -
31/03/2025
35 Orange Saharan Bhatta Co., Granted, 8 32 1
Matour, Kaithal 01/04/2022 -
31/03/2025
36 Orange Shri Ram Bricks Granted, 12 31 1
Company, Vill. Badsikri | 04/01/2024 -
Kalan, Kaithal 31/03/2025
37 Orange | Saraswati Gram Udyog Granted, Closed by Board | Closed by Board 1
mandal, Village Kailram, [ 01/04/2024 -
Kaithal 31/03/2027
38 Orange Surya Bhatta Co. Vill. Granted, Closed by Board | Closed by Board 1
Batta, Kaithal 01/04/2023 -
31/03/2026
39 Orange Jai Jawla Bhatta, Vill. Granted, 7 35 1
Balu, Kaithal 01/04/2023 -
31/03/2025
40 Orange |Jai Siya Ram Bhatta Co., Granted, 6 32 1
Village Batta, Kaithal 01/04/2024 -
31/03/2031
41 Orange | Balaji Bhatta Company, Granted, 10.5 39 1
Vill. Chousala, Kaithal 01/04/2023 -
31/03/2026
42 Orange Shri Salasar ji Bhatta Granted, 10.5 33 1
Co., Batta, Kailram, 01/04/2024 -
Kalayat, Kaithal 31/03/2029
43 Orange |Baba Rajpuri Bhatta Co., Granted, Non operational | Non operational 1
Vill Batta, Distt Kaithal | 01/04/2022- | atthetimeof | atthe time of
31/03/2025 sample sample
44 Orange Saraswati Bricks Co., Granted, 12 33 1
Wazir nagar, Kaithal. 01/04/2021 -
31/03/2024
45 Orange Pannu Bricks, Village Granted, Non operational | Non operational 1
Ballu, Kaithal 01/04/2023 - | atthetimeof | atthe time of
31/03/2025 sample sample
46 Orange [ Mittal Trading Company,| Dismantled Dismantled Dismantled 1

Village Samadha Urlana,
Cheeka, Kaithal




Sr.No [ Category | Name & Address of BKO [Status & Period |Diameter of the [Porthole height |No of portholes
of Coze,‘ur stack (feet) of the stack
operke (feet)
47 Orange | Kanwar Bhatta,Vill Kheri| Dismantled Dismantled Dismantled 1
Gulam Ali, Teh
Siwan.Distt Kaithal.
48 Orange | Rama Bricks Industries Granted, 12 32 1
Village Dohar District 01.04.23-
49 Orange Saraswati Bhatta Granted, 12 35 1
Company, Village 01/04/2021 -
50 Orange Jai Durga Bricks Granted, 10 34 1
Company, vill. Dulyani, | 01/04/2021 -
Kaithal 31/03/2025
51 Orange Ganesh Bhatta Granted, 8 38 1
Company, Village Buchi, [ 01/04/2020 -
Kaithal 31/03/2025
52 Orange |Shakti Bricks Co., Village Granted, 9 31 1
Pundri, Kaithal 01/04/2024 -
31/03/2029
53 Orange AJIT GRAM UDYOG Granted, 10 33 1
MANDAL VPO HABRI 01/04/2024 -
KAITHAL 31/03/2029
54 Orange | Jai Bharat Gram Udyog Granted, Non operational [ Non operational 1
Mandal, Pundri, Kaithal | (01/04/2023- | atthetimeof | atthe time of
31/03/2028 sample sample
55 Orange | Shiva Bricks Ahmadpur, Granted, 8 31 1
Tehsil Pundri, Kaithal 01/04/2024 -
31/03/2028
56 Orange | Shankar Bhatta Co., Vill Granted, 9 35 1
Pilni, Distt Kaithal. 01/04/2022 -
31/03/2025
57 Orange Shiv Shakti Bricks Granted, 7 32 1
Company, VPO Habri, 01/04/2024 -
Kaithal 31/03/2028
58 Orange | Maruti Bhatta Company, Granted, 12 33 1
Village Pilni, Kaithal 25/12/2023 -
31/03/2025
59 Orange |Sai Bhatta Co.,Vill. Siral, Granted, Non Non 1
Kaithal 01/04/2022 - | operational at | operational at
31/03/2025 the time of the time of
sample sample
61 Orange Jagatguru Bramanand Granted, Non Non 1
Bricks Co., Habri, Kaithal| 05/12/2024 - | operational at | operational at
31/03/2026 the time of the time of
sample sample
62 Orange Sacha Satguru Bhatta Granted, Non Non 1
Co., Vill. Guliyana, 30/10/2024 - | operational at | operational at
Kaithal 31/03/2028 the time of the time of
sample sample




Sr.No [ Category | Name & Address of BKO [Status & Period |Diameter of the [Porthole height |No of portholes
of Coze,‘tz stack (feet) of the stack
operke (feet)
63 Orange | Vijay Bhatta Company, Closed on its Closed on its Closed on its 1
Kotra, Kaithal own own own
64 Orange Shree Balaji Bhatta Dismantled Dismantled Dismantled 1
Company, Vill. Bhana,
Kaithal
65 Orange Shiv Shankar Gram Granted, 10 32 1
Udyog Mandal.,Dhand 01/04/2024 -
Raod Kheri RaiWali, Distt 31/03/2029
Kaithal
66 Orange | Shiv Shakti Bhatta Co., Granted, 12 35 1
Vill Bhana, Distt Kaithal 01.04.20-
31.03.25
67 Orange Balaji Gram Udyog Granted, 12 34 1
Mandal, Bhana, Kaithal 31.10.2023-
31.03.2028
68 Orange Luxmi Gram Udyog Granted, 8 37 1
Mandal, Bhana, Kaithal 01.04.20-
31.03.2025
69 Orange Hanuman Bhatta Granted, 9 33 1
Company Pundri, 01/04/2024 -
Bhana. Kaithal
70 Orange | Bajrang Bhatta Co.,Vill. Granted, 13.5 32 1
Kotra, Distt Kaithal 01/04/2022 -
31/03/2027
71 Orange Rana Bhatta Co., Vill Granted, 9 33 1
Rajound ,Distt Kaithal. 01/04/2022 -
31/03/2026
72 Orange Bharat Bhatta Co., Dismantled Dismantled Dismantled 1
Village Kithana, Kaithal
73 Orange Jagdamba Bhatta Co. Granted, Non operational | Non operational 1
Vill. Kotra, Kaithal 01/04/2023 - | atthe timeof | atthe time of
31/03/2026 sample sample
74 Orange Shri Balaji Bricks Kiln, Granted, 8 32 1
Vill. Rohera, kaithal 13/11/2024 -
31/03/2027
75 Orange Shree Lakshmi Bhatta Granted, Non operational | Non operational 1
Co, Rajound, Kaithal 01/04/2024 - | atthetime of | atthe time of
31/03/2025 sample sample
76 Orange Jai Jagdamba Bhatta Granted, 9 35 1
Co., Vill Sherda, Distt 01/04/2022 -
Kaithal 31/03/2025
77 Orange Jai Bajrangbali Bhatta Granted, 8 33 1
Co., Rajound, Kaithal 01/04/2022 -
31/03/2025
78 Orange Jai Durga Bhatta Co., Closed by Closed by Closed by 1
(Old name Krishan Board Board Board
Murari) Village Kithana,
Kaithal
79 Orange Om Shanti Bricks Granted, 9 35 1
Company 03/05/2024 -
80 Orange Shree Ram Bhatta Granted, 9 33 1
Kithana 01/04/2022 -
31/03/2025
81 Orange Gopal Bhatta Co., Granted, 8 36 1
Pabnawa, Kaithal 01/04/2024 -

31/03/2029




Sr.No [ Category | Name & Address of BKO [Status & Period |Diameter of the [Porthole height |No of portholes
of Coze1t3 stack (feet) of the stack
operke (feet)
82 Orange Haryana Bhatta Co., Granted, 8 32 1
Chandlana, Distt Kaithal [ 01/04/2024 -
31/03/2029
83 Orange Aggarwal Bricks Granted, Non operational | Non operational 1
Company,.ViII. Sakra, 01/04/2024 - | atthetime of | atthe time of
Kaithal 31/03/2026 sample sample
84 Orange Amar Gram Udyog Granted, 7 35 1
Mandal. Vill. Chandlana, | 01/04/2022 -
Kaithal 31/03/2027
85 Orange | Nirmal Bhatta Co., VPO Dismantled Dismantled Dismantled 1
Ahun, Pundri, Kaithal
86 Orange Hindustan Bhatta Granted, 8 36 1
Company., Vill 01/04/2021 -
Chandlana, Distt Kaithal 31/03/2026
87 Orange Swami Bhatta Co., Granted, Closed by Board | Closed by Board 1
Village Kaul, Kaithal 21/05/2024 -
31/03/2027
88 Orange | Ganesh Bhatta Co., Vill Granted, 8 33 1
Pabnawa, Distt Kaithal 01/04/2023 -
31/03/2028
89 Orange M/S Hanuman Bhatta Dismantled Dismantled Dismantled 1
Co., Vill Khrak pandav ,
Distt Kaithal
90 Orange Jai shree Ram Bhatta Granted, 12 32 1
CO, Pharal, Kaithal 01.04.2023 to
31.03.2026
91 Orange Jai Jagdamba Bhatta Dismantled Dismantled Dismantled 1
Co., Vill Pharal, Distt
Kaithal
92 Orange GURU BRAHAMANAND Closed on its Closed on its Closed on its 1
GRAM UDYOG MANDAL, own own own
Kaul, Kaithal
93 Orange Maa Durga Bhatta Co, Granted, Non operational | Non operational 1
Pharal 01/02/2024 - | atthetimeof | atthe time of
31/03/2028 sample sample
94 Orange Shankar Building Granted, 6 35 1
Service, Village Gulha, 01.04.21 -
Kaithal 31.03.25
95 Orange | Pawan Kumar BKO, Vill. Granted, 9 34 1
Bhuna, Kaithal 01/04/2024 -
31/03/2028
96 Orange Surinder Kumar BKO, Granted, 9 35 1
Mahmood Pur, Kaithal 01/04/2023 -
31/03/2028
97 Orange | Ram Sarup Mittal BKO, Granted, 10 33 1
Vill. Sadarheri, Kaithal 01/04/2024 -
31/03/2028
98 Orange | Ram Swarup BKO, Vill. Granted, 8 31 1
Sadarheri, Kaithal 01/04/2023 -
31/03/2027
99 Orange Joginder Singh BKO, Granted, Non operational [ Non operational 1
Village Azimgarh, Kaithal| 01.04.2020- at the time of | at the time of
31.03.2025 sample sample




Sr.No [ Category | Name & Address of BKO [Status & Period |Diameter of the [Porthole height |No of portholes
of Coze,‘ta stack (feet) of the stack
operke (feet)
100 Orange | Jain Bricks Traders, Vill. Granted, 9 33 1
Balbehra, Kaithal 01/04/2024 -
31/03/2028
101 Orange Jai Durga Bhatta Closed by Board | Closed by Board | Closed by Board 1
Company, Kamheri
102 Orange | Jai Shiv Shankar Bhole Granted, 9 32 1
BKO, Bhagal, Cheeka, 01/04/2023 -

Kaithal

31/03/2028




